665 Requested, for discussion
on the Report
REQUEST FOR DISCUSSION ON
THE REPORT OF THE VIVIAN
BOSE ENQUIRY COMMITTEE

Suri  BHUPESH GUPTA (West
Bengal): Madam, 1 have a submis-
sion to make. You will remember

that on the very first day I request-
ed that the Report of the Vivian Bose
Enquiry Committee in respect of the
affairs of the Dalmia-Jain Company
should be separately discusseqd in this
House. Members from this side in-
eluding myself have given notice of
it, and I do not know why the Gov-
ernment is not providing for a dis-
eussion immediately on the subject
which is agitating the minds of the
public and the press. I understand,
Madam, that some sections in the
Government do not want that this
matter should be discussed. I say
that Government can only show that
it is not so by agreeing to an imme-
diate discussion, because we want to
make suggestions with regard to the
action that should be taken as no
action so far has been taken with re-
gard to the persons against whom
such serious allegations have beern
made. My information is that these
authorities have put their men who
are lobbying here and are trying to
bring pressure on Government so
that the matter is hushed up. We
would not like this report to be ignor-
ed in this House or in the other
House. We want a discussion in order
to make our suggestions in order to
make criticisms and also to compel
the Government to take action. These
people should have been arrested by
now. Nothing has been done. The
Company should ‘have been taken
over under the Industries Regulation
Act. Nothing has been done. Madam,
I say that this is a matter of the gra-
vest and utmost importance today be-
fore the country. The Vivian Bose
Enquiry Committee report is a most
vital and urgent matter before the
nation in regard to the monopolies
and so on, because it has revealed
some ugly spots, most dangerous spots
in our economic and public life, What
are we here for if we are not allowed
to discuss that?

{
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Enquiry Committee

Tue DEPUTY CHAIRMAN:
have given notice . . .,

Surt BHUPESH GUPTA: What is
the Government's position? I would
like to know that. Why is the Gov-
ernment not initiating discussion?

Tee MINISTER or PARLIAMEN-
TARY AFFAIRS (SERT  SaTYA
Naravan SineA): I think the hon.
Member has already discussed thas
report. I think he could not have de-
livered g more bitter attack.

Tee DEPUTY CHAIRMAN: I shall
ask the Minister. If you have given
notice, then Government should
consider it. Anyway, the Chairman
has taken note of it.

Sart BHUPESH GUPTA:
the Government’s position?
stanq for discussion?

SHRT SATYA NARAYAN SINHA:
Government will certainly discuss it.
But when we will discusg it, 1 can-
not say.

Surt BHUPESH GUPTA: When?

Surr SATYA NARAYAN SINHA:
You cannot dictate the time.

Surt BHUPESH GUPTA: I do not
dictate the time but I want a reply.
The report is before the public. We
do not even circulate it.

If you

What iz
Do they

Tege DEPUTY CHAIRMAN: The
Minister says it will be done. It is
only a question of time. The time

cannot be given just now.

Surr BHUPESH GUPTA: Let him
consult the Opposition Parties and
discuss in order to accommodate them.

MOTION OF THANKS ON PRESI-
DENT'S ADDRESS—continued

Sert MULKA GOVINDA REDDY
(Mysore): Madam, the President
hag rightly stated in the Address that
the issue of the Chinese aggression
has been and is today the overriding
issue before us. When the Chinese
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committed their massive and unpro-
voked aggression against Indja, the
entire country rose to a man to de-
fend the integrity and honour of
India. The emergency was declgred
and everybody expected that this
emergency would be utilised by the
Government to gear up the adminis-
tration to increase industriaj protEc-
tion angq also increase agricultural
production in Indig because of the
massive challenge by the .Chinese,
but unfortunately nothing appears to
have been done. The war efforts or
the defence efforts that have been
made by Government are not quite
adequate to meet the challenge of the
Chinese. Added to that, the Chinese
unilateral withdrawal angd unilateral
cease-fire have lulled the Govern-
ment of India into a sense of com-
placency. This does not augur well
for the country.

Mr, T. T. Krishnamachari, address-
ing the Board of Irrigation some days
ago, has given a clear warning to the
Government and the people at large
that the country is going in a way
which is not in the best interests of
the country. The productive appara-
tus of the Government has not been
functioning properly. The industrial
eapacity that has been licensed has
not been fully utilised. The power
potential that has been there has not
been properly utilised, and the power
projects that have been sanctioned
have not been properly functioning.
He has also mentioned that the Minis-
ters and politicians have been giving
lectures and have been gloating ever
imaginary achievements, and he has
rightly given a warning to the coun-
try that the QGovernment of India
should be shaken to jts senses, And
this sense of complacency should be
removed from them so that some con-
crete steps are taken to increase pra-
duction in the fields of agriculture
and industry.

When China committed this unpro-
voked aggression against India, some
friendly countries unregervedly and
unstintedly came to eur support and

|
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rightly the President has expressed
his gratitude to the United States of
America and the United Kingdom for
the support they have given us in a
moment of crisis.

Some controversy has been going on
in the country with regard to the air
umbrella scheme. It is true that the
USA. and the Commonwealth Air
Missions have been touring India
assessing the possibilities of deve'op-
ing the Indian Air Force to meet the
challenge of the Chinese if any fresh
attack were to take place on India. It
is true that some fears have been ex-
pressed that the U.S.A. and the UK.
are going to establish their bases im
India. That point has now been made
clear by the Prime Minister while
answering a ‘cal]l attention’ motion in
the Lok Sabha yesterday that there
is no such thing contemplated. What
has been contemplated is to streng-
then our Indian Alr Force, to improve
our air strips and, i necessary when
an attack takes place, to take the help
of friendly countries, and it has beea
made clear that the United States or
the United Kingdom should not get
perturbéq over some statements made
by some Members of the Communist
Party or by fellow-travellers in the
Congress.

Dr. A. SUBBA RAO (Kerala): It
ig in “The Times of India’. You are
absolutely mistaken,

Surr MULKA GOVINDA REDDY:
What I say is that these friendly
countries should not get perturbed
over some of the statements made by
some Members who are in a micros-
copic minority in Indian politics im-
the present context.

Madam, when the Emergency was
declared, voluntary collections for the
Defence Fund were initiated and the
working classes and the poorer sec-
tions of the people gave their all to
the National Defence Fund. But the
richer classes, the maharajahs and the
property-owning classes in India,
have given very little to the National
Defence Fund, which really shows that
the Government have not taken pro-
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Per steps to collect moneys from these
land-owning and rich classes. The
Emergency should have been utilised
for freezing the Privy Purses that are
given to the Princes, it should have
been utilised for getting more collec-
tions from those classes who can pay,
who have earned money by illegal
means, who have evaded wealth tax,
who have evaded income-tax. Govern-
ment of India has done well in bring-
ing the Gold Control Rules. But, un-
fortunately, these rules have not been
-of much use in unearthing the gold
that has been hoarded by the black
marketeers. More stringent steps
should be taken to see that the gold
which is estimated to be worth about
Rs. 4,000 crores is unearthed. The
quantity of gold that has to be worn
by any male or female should be limit-
ed. Then only can the gold that has
been hoarded by these people be
unearthed,

Regarding collections, I should
sound a note of warning. From al-
most all the States reports have
come in that coercive and pressure
tactics have been used by the officers
to collect money for the National
Defence Fund. It is necessary that
we should raise funds but mere col-
lection of these fundg will not streng-
then our defence forces or enable
developmental activities to go on. On
the other hand, it is absolutely he-
cessary that a defence levy should be
resorted to in order to raise funds—
nearly Rs. 500 to Rs. 1,000 crores—to
strengthen our defence forces. It
should be voluntary and only then
will it create enthusiasm among the
people and we will be making them
realise we are at war with  China
and we should do our best to increage
the defence potential of the country.
That does not mean that the officers
concerned should make use of coercive
methods to collect funds. Reports
have come in, and the Prime Minis-
ter has also been apprised of this
fact and he has advised the State
Governments concerneq that they
should not resort to coercive met-
hods to collect funds,
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Madam Deputy Chairman, ineffi-
ciency, corruption and red-tapism still
continue to persist in Government
offices. A scheme sanctioned will 1ot
be put into effect even {wo years after
it has been sanctioned. So, this com-
placency should be shaken and they
should see that whatever capacity s
sanctioned is fully utilised; whether it
is in the Defence Department or in
civil factories, whatever capacity nas
been sanctioned should be fully utilis-
ed. And even for sanctioning a
scheme, the Government of India
and their different departments take
{00 long a time and this kind of red-
tapism should be cut down to the
minimum. Particularly, the Emer-
gency should make them cut down
this red-tapism so that quick decisions
and quick actions are taken.

Regarding agricultural production,
the President has stated that there is
an increase in jpgricultural produc-
tion. It may be true to some extent
but the increase that has been regis-
tered is not because there is any in-
crease in the yield per acre but it is
because more land has been brought
under cultivation. So, this should not
make us feel complacement that there
is an increase in agricultural produc-
tion. The incentives that have bezn
given to the agriculturists are not
many. Floor prices that should have
been fixed for agricultural commodi-
ties have not been fixed and there is
no such incentive to the agriculturists.
On the other hand, you see the prices
of consumer goodd, particularly in-
dustrial goods, going up, whereas the
prices of agricultural commodities, for
example, rice, pulses and cereals, are
coming down. 8o, in order to obviate
the difficulties that the agriculturist is
put to, the Government of India
should declare the floor prices which
will give an incentive to the agricul-
turists to produce more. Angd the
other thing that the Government of
India has not done successfully is this.
They have not implemented the land
reform legislation that is now being
enacted in most of the States. It re-
quires an amendment of the Consti-
tution and therefore I urge upon
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the Government of India to
bring forward in thig Parliament, be-
fore the present session ends such a
measure in order that land reforms
are given effect to. A quarre] is now
gqing on between different States
with regard to the sharing of waters
and with regard to power projects.
This should be decided in the inter-
ests of the nation as a whole and there
should be properly constituted com-
missions to advise on how water re-
sources should be ut lised by different
States and how best the power pro-
jects should be started. There is the
categorical lashing out at the Gowvern-
ment by Mr. T. T. Krishnamaghari
that the D.V.C. project, the biggest
project executeq after India got in-
dependence, has not been properly
utilised. Nearly five lakhg of acres
have not been cultivated though there
is the irrigation potential. Though
there is water needed for the purpose,
though there is land for the purpose,
" it has not been utilisedq because the
other ancillary steps have not been
taken, for example, the digging of
ehannels for bringing the lang under
cultivation. This shows that the irri-
gation potential that has now been
created has not been properly utilis-
ed. I therefore urge that whatever
the capacity, whether in power, whe-
ther in irrigation, whether in indus-
try—that has already been sanction-
ed, it is used to the maximum extent.

- "

‘

Another point that I would like to
mention is that the development of
Mangalore port has been accepted
and sanctioned, but the Planning
Commission has sanctioned only Rs. 10
lakhs, which may not be sufficient to
maintain the staff working on the
development of this Mangalore port. I
would like to observe here that the
Planning Commission, as it is how
constituted, works as a super Cabinet.
It seems the Government of India
has abdicated its authority and iis
function to this super Cabinet—the
Planning Commission—on which are
members who are not very much in-
terested in the welfare of the peaple,
who are not drawn from the agricul-
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tural community, who have no in-
terest in the general progress of the
community at large, ang they have
got very pet notions which they have
borrowed from books that are writ-
ten by some  foreigners, and
they are not in touch with the
people at large. I can understand a
Central Government Minister or a
State Government Minister who is
drawn from the people and who is
in constant tourh with the people;
he can realise the aspuctiouns and the
needs of the people and he can work
out some measures to allay fears or
do something in the interests of the
country as a whole. But the Plan-
ning Commission, constituted as it is,
the members of which are not in close
touch with the Members of Parlia-
ment or are not in close touch with
the people at large, are not in a posi-
tion to decide which project is to be
taken up now and which project is to
be taken up later and how Dbest it
should be done. I therefore urge that
the Government of India should assert
itselt in implementing the decisions
that are now taken by Parliament,

The Minister for Community Deve-
lopment said recently that the benefits
of the Community Development Pro-
gramme have not reached the public
at large, the toiling masses at large,
because the officials and some non-
officials are the stumbling block in
this programme. I fail to understand
why Mr. Dey made this statement
when he had ample power to dismiss
such officials who are not co-operating
in implementing the decisions of Par-
liament. It should be said that the
co-operative movement has benefited
larger sections of the people but the
Community Developmenty movement
has not helped the masses. It hes
helped only the richer classes of the
agriculturists, only the people who
have some access to the Block Deve-
lopment Officers, but the poorer sec-
tions of the people, by the very rules
under which loans or grants are made
by the Block Development authorities,
are not benefited at all. I therefore
urge that there should be a revision of
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the rules that are now governing the
disbursements of loans and grants by
the Block Development authorities in
order that these benefits may accrue
to the working classes  to the poorer
sections and to the small peasants in
the rural areas.

Now the need for implementing the
land legislation that has now been
passed by different States is very ne-
cessary and ] therefore urge that the
Government of India should under-
take an amendment of the Constitu-
tion in order to give meaning to the
slogan, land to the tiller.

Madam Deputy Chairman, we are
short of foreign exchange. Whatever
scheme we want to put into effect has
not been put into effect because there
is shortage of foreign exchange, and in
order to earn more foreign exchange
our exports should be stepped up. Not
only exports should be stepped up but
research into methods for replacing
or substituting the imports should
also be thought of and research in
shis direction should %e pursued.

Lastly, Madam Deputy Chairman,
the President has announced- in his
Address the Bills thay are coming up
before this session of Parliament but
unfortunately the Bill for continuing
English as an asseciate language as
long as the people from the South or
the non-Hindi-spesking people want
it has not been included in this. That
Bill was expected to be introduced in
the last session of Parliament and
hecause of the emergency that was
dropped at that time, and now that
the emergency is not so much visible
as it was at that time, it is absolutely
necessary that the Government of
India should think of introducing that
Bill and passing it before this session
ends.

With these words I thank you.

Surt P. C. MITRA (Bihar): Madam,
Deputy Chairman, I rise to support
the Motion of Thanks moved by my
esteemed colleague Mr. Akbar Ali
Xhkan.
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The President in the course of his
brief Address before the Joint Session
of Parliament has said many things
vital to the nation. This year’s Pre-
sidential Address has got special sig-
nificance as this is the first occasiom
when the constitutional head of the
country addressed Parliament since
the nation faced an unprecedented
crisis arising out of the full-scale
Chinese invasion, Naturally the Pre-
gident in the course of his Address
referred somewhat at great length te
the background of Chinese aggression,
the nation’s firm resolve to face this
peril to the nation’s freedom and in-
tegrity, and also to the Colombo pro-
posals and subsequent events,

I am really surprised to find that &
few hon. Members have tabled g num-
ber of amendments expressing regret
that the Address did not reiterate the
nation’s firm resolve, as solemnly and
unanimously expressed in Parliament
on November 14, 1962, to drive out
the Chinese and recover every inch
of territory occupied by them by
aggression, I would like to quote here
the relevant observations of the Pre-
sident in this regard. In paragraph T
of his Address the President observes:

“These massive attacks and fur-
ther aggression on our territory had
a powerful effect on our people and
resulted in a widespread and spon-
taneous display of unity all over
the country. All the petty internsat
differences were hushed and stopped
in the face of this peril to the na-
tion’s integrity and freedom, Parlia-
ment gave 8 lead to the nation im
this matter in November last and
our people, throughout the length
and breadth of India, wholehear-~
tedly followed this lead.”

[TRE ViceE-CHAIRMAN (SHRT M. P.
BuARrGAVA) in the Chair].

This reference to November resolu-
tion of Parliament clearly means
reiteration of that resolve. Further,
the President, in paragraph 9, ob-
serves:

“But the experience of the last
few months has warned and steeled
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us and made us resolve to protect
ourselves from this menace and to
strengthen our defences and ecqno-
mic structure to the utmost. Our
Government is devoting itself to the
urgent and vital task . . .”

I would submit, Madam, does it not
show a strong determination to make
all necessary preparation to meet the
challenge thrown by the Chinese?

The President further goes on, at
the end of paragraph 11 and the beg-
inning of paragraph 12:

“Our country, committed as it is
to peaceful methods, will always
endeavour to solve disputes peace-
fully, provided this is in consonance
with our honour and freedom....”

“The issue of the Chinese aggres-
sion has been, and is today, the
overriding issue before us and
everything else has to be consider-
ed in that context. The freedom
and honour of a country must be
given the first place and, if g coun-
{ry cannot defend them, ihen other
matters lose significance. The na-
tion’s activities have thus been can-
centrated on this basic issue.”

31 maintain, Sir, that the President,
instead of reiterating the solemn re-
solve of Parliament, has elaborately
‘given a clear indication to Parliament
that the Government has been serious-
ly thinking to implement faithfully
the direction as given by Parliament
in November last. I submit, Sir, that
the honourable Members who in the
course of their speeches doubted the
bona fides of the Government’s inten-
tion in regard to dealing with the Chi-
nese aggression were causing immense
disservice to the country and trying
to take political advantage of the crisis,
In fairness they should unreservedly
withdraw their amendments on this
issue,

One hon, Member of the P. S. P.
said the other day that i% wea unfor-
tunate that the Members of the Con~
gress Party depended only on oné#
person, that is, our Prime Minister, for

l
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( everything. In reply I would like to

state that the Congress Party is fortu-
nate enough to get a leader of the sta-
ture of Shri Jawaharlal Nehru on
whom the Members as well as the
whole nation can depend fully as they
are aware that this leader can rise te
the occasion and has risen to the occa-
sion, And they also know that their
leader has acquired this enviable posi-
tion not only on account of his head
and heart but his extreme democratic
outlook in every matter. 1 feel pity,
however, for the P. S. P. that they
have not got a leader on whom all of
“nem tan depend. Tney 'nat one or
two such leaders but they left them
being disgusted with the rank and file
of the Party members. The fling made
at the Congress Party by the P. S. P.
Member reminded me of the well-
known fable of a jackal who lost his
tail. I need not elaborate it further.

The Communist spokesman in the
House, honourable Shri Bhupesh
Gupta, in his inimitable way not only
tabled a large number of amendments
but in the course of higs eloquent
speech tried to impress upon the
House that our non-alignment policy
is under fire from all quarters which
he termed as right reaction, and cau-
tioned the Congress Party and the
Government against this onslaught
not only from right Opposition parties
within the country but also from the
party within, He alleged that persons
working for right reaction have infil-
trated not only in police and adminis-
tration but also in the Cabinet. He also
alleged that powerful Western-bloe
countries are putting strong pressure
on the Government to give up its non-

alignment policy. T think, Sir, Shri
Bhupesh Gupta’s attention has been
drawn to the reports that appeared

in yesterday’s papers in which Prof.
Galbraith, the U. 8. Ambassador, in a
speech frankly enunciated the U. S.
policy towards India and effectively
rebutted the unfounded allegation oft-
repeated by Communists and fellow-
travellera not only within the country
but outside also, particularly by the
Chinese Governtent. I seek your
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indulgence to quote here a few lines
from Prof, Galbraith’s speech to show
hoy; ably he has analysed the situation
as it exists now:—

“The threat to India’s policy of
non-alignment did not arise from
American assistance. The boot was
on the Chinese leg and Professor
Galbraith felt that it was the Chi-
nese who had undermined this
policy. It was in his opinion very
hard to be non-aligned against an
invader.

*This being g0, I become a little
uncomfortable at the implication
that those who help you are the
threat to your policy—that, some-
how we (the Americans) are the
dangerous people to know.

To put the record straight he
wanted to categorically state that
~ the U. S. A, was not interested in

extending her system of military

alliances. ‘We share with you a co-
operative concern over the Chinese
expansion. It is obviously in our
’ joint interest that Chinese aggres-
gion not be rewarded anywhere.’”

I would like here to emphasise that
by and large all sensible persons in
India realise that our policy of non-
alignment to any of the power blocs
has paid good dividends in the Sino-
Indian conflict and they do not ask
the Government to give up this policy,
Shri Bhupesh Gupta’s iirade against
the Western countries, particularly the
U.S.A. in every conceivable opportu-
nity is nothing but to wreak vendetia
on these countries for their ready help
to us at the hour of extreme national
crisis. It is unfortunate that some
M.Ps., who are expected to be more
sober, became easy prey to Commu-
nist propaganda, and knowing well
that our Prime Minister is the father
of the non-alignment policy in foreign
relations which has been adopted by
a large number of countries subse-
quently, rushed to the Prime Minister
in a delegation to enquire from him
whether there was any proposal under
congideration to hand over certain
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bases and also the command of our air
defence to the U.S.A. and certain
Commonwealth countries. Not only
that, but they gave publicity to it in
the Press. Absurdity of the inspired
report was so apparent that no person
who has got a little intelligence should
have any apprehension on this count
when Shri Nehru is the Prime Minis-
ter. In regard to one thing, however,
we should be very clear. Non-align-
ment is a means, so that we may not
be involved in a war between the
power blocs, and not an end in itself.

I would, however, like to draw par-
ticular attention of the House to the
underlying feeling that prompted the
U.S. Ambassador to say the follow~
ing words:

“This being so, 1 become a liftle
uncomfortable at the implication
that those who help you are the
threat to your policy—that some-
how we (the Americans) are the
dangerous people to know.”

I wish that all responsible persons
understand the implications of this
statement and refrain from doing or
saying anything that may cause misun-
derstanding in the friendly countries,
not only the U. S. A. and the U, K.
but also Soviet Russia who are help-
ing us to some extent to build our
defence, . -

Shri Bhupesh Gupta in another
amendment, wants us to be guided by
comments in foreign Communist Press
relating to our internal matter of law
and order. His amendment naturally
refers to certain comments made by
Pravda and other papers of Commu-
nist countries regarding the arrest of
Communists, I would like on the other
hand that our Government send our
strong protest to the Governments
concerned for interfering in our inter-
nal affairs. Shri Gupta has further
alleged that the Government is wreak-
ing political vendetta against the
Communist Party, taking advantage
of the emengency, I say, Sir, that ac-
tually my feeling is that the Govern-
ment has been teo soft in this matter:
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Recently 1 had been to Ranchi, Therel
was sitting in the Bar library. There
was a talk between some lawyers, one
of whom happened to be 3 Communist.
By the way, one of them referred to a
statement of Mr. Khrushchev and ad-
dressing the Communist friend said
that he is your Gurudeva. Imme-
diately the Communist lawyer retort-
ed, “No. He cannot be my Gurudeva.”

He said, “All right, Gurubhai” The
Communist lawyer said, ‘No. No.
Lenin was our Gurudeva. We recog-

nise only two Gurubhais: Stalin and
Mao Tse-tung. There cannot be any
third man.” So, that is their attitude.
They are still making propaganda
that they are not afraid to show their
preference for Mao Tse-tung, These
people have not been arrested, And
yet Shri Bhupesh Gupta says that the
Government is wreaking political

vendetta during the emergency inst
the Communists.

Sir, I would be failing in my duty
it I do not expose the underlying rea-
sons that prompted Shri Bhupesh
Gupta to hit the Anandq Bazar Patrika
of Calcutta below the belt. He did
not elaborate the article that he consi-
dered so objectionable ag to infringe
the provisions of the Defence of India
Rules. He tried to confuse the House
by dragging Acharya Vinoba Bhave’s
‘and the Ceylon Prime Minister, $hri-
mati Bandaranaike’s names as if both
have been slandered in one article.
If I remember aright, there were
two articles on different dates, In one,
the paper strongly criticised Shri
Vinoba Bhave’s article that appeared
in the Amrita Bazar Patrika in which
the saint advocated peace talks with
the Chinese Government without in-
sisting on withdrawal to the pre-8th
September line. In that article, the
saint spoke some good words about
the Chinese people and also argued
that the persons who have self-con-
fidence should not hesitate to have ne-
gotiations at any stage. I must con-
fess, I thought that Shri Vinoba Bhave
was doing positive harm to the coun-
try and that it might affect the morale
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of the people. I am sure many read-
ers must have shared that view. L
do not think that the Ananda Bazar
Patrika did any harm to the defence
effort by strongly criticising the saint
for the article. It may be argued that
the criticisms could be made in milder
words but to suggest that it advocat-
ed violence and so on is to stretch the
imagination too far. I can well under-
stand the real reason that actuated
Shri Bhupesh Gupta to attack the
paper off and on . .,

KumMArt SHANTA VASISHT
(Delhi): Even the Prime Minister has
said that the- article in the paper was
objectionable., What is your view?

Surr P. C. MITRA; 1 say that the
reference of the article to which the
Prime Minister objected was relating
to> Mrs. Bandaranaike. Actually Shri
Bhupesh Gupta mixed up the two arti-
cles. Thus he tried to confuse the
Prime Minister also.

Surr JOSEPH MATHEN (Kerala):
Were you criticising the hon. Mem-
ber or Shri Bhupesh Gupta?

Surt P. C. MITRA: Since the Chi-
nese invasion this Bengali daily of
Calcutta consistently asked the peo-
ple to be on guard against the Com-
munists and fellow-travellers and this
has naturally infuriated Shri Bhupesh
Gupta and he has tried to attack the
paper off and on.

The President, while concluding his
Address, has reminded us of our com-
mitment to build a democratic socia-
list society. I am afraid we are not
very serious to fulfil our commitment
to which the President has, in his
wisdom, thought fit to draw the atten-
tion of the Parliament, It is true that
we have built up a democratic society
but socialism is still a far cry. I
would like that the emergency powers
should be utilised to bring a more
equitable distribution of wealth in the
country and bring down disparity in
income., The wrong notion that hag
been created that we are proceeding
towards the goal by expanding the
public sector in industries should be
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[Shri P, C. Mitra.]

dispelled forthwith. This, in my opi-
nion, is nothing but State capitalism.
The various corporations that are run-
ning the various public sector organi-
sations have no socialistic outlook.
You will be surprised to know that
one of the economy measures due to
the emergency taken by the Heavy
Engineering Corporation Ltd. at
Ranchi, was to stop the house rent
allowance to the employees who live
at Ranchi town at about 10 miles’ dis-
tance from the site. I would request
the Minister in charge to make enqui-
ries into the matter as to what led the
‘Corporation to stop this allowance
‘that the employees were getting since
its inception and that also during this
emergency. Again, the quarters that
are being built for Grade IV emplo-
yees have not even enough space for
one man to remain. One door is being
provided for two rooms, for two em-
ployees. This way the socialist so-
ciety is being built up. Thank you.

SHrr S. C. DEB (Assam): Mr. Vice-
Chairman, I associate myself with the
Motion of Thanks moved by &hri
Akbar Ali Khan. Now the President,
in his speech, generally dealt with
the Chinese gituation and the defence
efforts that our Government js mak-
ing. There are many references there.
J am quoting some:

“But the experience of the last
few months has warned and steeled
us . ., ."

1 lay very much stress upon the
word ‘steel’:

“ .. . and made ug resolve to pro-
tect ourselves from this menace and
"to strengthen our defences and eco-
nomic structure to the utmost. Our
Government is devoting itself to
this urgent and vital task .. .”

There are other references also like:

“ ... by reorienting our indus-
{rial pattern so as to give priority
to defence needs. Thus, in the fleld
~of agriculture, industry, transport,
~communication, power, technical
education ang research we have to
«continue to do our utmost.”

[ RAJYA SABHA ]
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dealt at great length with our defence
efforts and how the priority should be
given and also basing it on the eco-
nomic structure that is going to be
built. Unless a country is economi-
cally developed no war effort, no
technical measure, no industrial back-
ground, can be there. So, as we are
building up our defence enterprises,
we are also at the same time develop-
ing the industries in that direction.
We are orienting our Third Plan to
the defence efforts and these are ably
mentioned in the President’s Address.
But the Opposition Members are find-
ing fault with some governmental
measures which, in their view are
not considered sufficient. They may
have their views and there is nothing
wrong in it but to accuse the Govern-
ment of going slow is highly objec-
tionable. In the major portion of the
speech, the fact that defence measu-
res will be given priority is very evi-
dent. So when the Opposition Mem-
bers are trying to build up their case,
they must realise how to build a
country industrially and also build up
our defence effort and the defence or-
ganisation. We know that China wae
trying for years together to build up
its defence production. We are moving
in another direction. We are always
trying to have peace in the world. We
are going in the international sphere
for the peace of the world because the
peace of the world ig paramount for
the existence of the people and the
general masses. There are little coun-
tries and they are getting their inde-
pendence and coming up in numbers.
So if we only think in terms of war-
tare, if we think only in terms of de-
veloping our resources and spending
our resourceg on war efforts, then
what will be the fate of the small na-
tions? How can they defend them-
selves? So the great powers like the
U.S.S.R. and the U.S.A, are also think-
ing in terms of world peace. They are
also making adjustments here and
there. The example of that we had
in Cuba and there we have seen how
two great powers with all their mate-
rial resources and with all their efforts
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and war weapons at their disposal
4ried and preserved the peace of the
world, They are trying for peack in
the world because only when the#e is
peace in the world can countries prog-
ress and cultural and other develop-
ment programmes can go on, But now
the challenge has come to us thrgugh
this Chinese aggression. We are now
re-thinking and we are now trying to
develop our "defence organisations|and
our defence efforts and we are [also
trying to the best of our ability| to
build up the country economically in
order that we may not depend on lany
eountry any further. This is the pre-
vailing spirit and the Governmeént’s
efforts are also directed in this manner
and they are moving ahead. Those Wwho
find fault with the Government mea-
sures are doing so without any fjun-
dation and their criticism hag no
meaning. The Obpposition Members
are also trying the leadership of|{the
country. They are also trying to past
aspersions on our national lea er,
Prime Minister Jawaharlal Nehru.
But he has the full confidence of the
party in power and he also has ithe
eonfidence of the masses and of [the
Opposition too. That being so, how
anyone can criticise such leaderihip
in an ynmannerly way, I cannot under-
stand. In his personality, his outlctrok,
his thoughts, in his sentiments E.nd
sacrifices, nobody in this country fan
stand equal to him.

Some hon. Members of the Opposi-
tion were als> expressing their opi-
nion against the continuance of Ithe
state of emergency in the land. I fail
to understand them. In one breath they
say that our war efforts should, be
moulded and developed swiftly and in
the same breath they say that. fthe
state of emergency should be ended.
How is that possible? The emergenhcy
is actually there still and the spirit
and the war mentality in the country
are growing, We are now thinkjing
that not only the soldiers at the front
but everyone in the land behind the
soldiers should feelthatheis ﬁghthng
the war and he should help the corJtm-
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try in the war effort. We do not know
how long the Chinese will be there
keeping silent. We do not know what
will come in the future. Qur leader
was saying that this will be a long-
drawn war. So we should bear all
these things in mind and we
should mould our minds in such a way
that we may all think together and
act together. We should all feel that
we are one nation, one country and
everyone of us is moving in the same
direction.

In these days much of the criticism
comes from the Opposition, both from
the plattorms and the Press and in an
emergency this is not a happy sign.
They must all seriously feel that all
our war efforts should be strengthen-
ed, that all our defence resources
should be mobilised in a particular
direction and they must have this out-
look, that there should be no disrup-
tion in our efforts to mobilise the re-
sources of the country for the national
war effort and for strengthening the
country.

In this connection I would like to
mention one thing. The Chinese are
doing a lot of mischief by carrying on
false propaganda all over the world.
Their propaganda machinery is so
strong that whatever we may be doing
is not able to cope with it Therefore,
my submission to the Government
would be that our foreign propaganda
machinery should be made stronger
in order to meet this challenge that
is made by the Chinese on the propa-
ganda front, They are always carry-
ing on false propaganda. At Moshi and
other places also they have created
confusion and they have created mis-
givings in the minds of those who
attended the meetings there. I do not
want to enter into details about all
those things. I would only say that
their propaganda machinery is such
that they carry the people with them
for the time being. So our foreign
propaganda machinery should be made
much stronger s> that we can meet
this challenge also from the aggressor,
ably, quickly and efficiently.
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[Shri S. C, Deb.]

In the President’s Address mention
has been made of many things con-
nected with agriculture.  However,
my own feeling 1s that the Govern-
ament 1s not doing things to the extent
that it 1 ..ccessary for us to do. In the
field of agriculture, for instance, the
«cooperative movement should be grow-
ing stronger and stronger. This is not
the case now. Another thing is that
land distribution is lacking, Land to
the cultivator, land to the agricultur-
its, is not the case in many parts of the
country. Fertilizers, munor irrigation
programmes ang so on are given to
the States, but those at the Centre
should see how the States are moving
and whether they are moving in the
desired direction. It has been stated
that the Central Government 1s ask-
ing the State Chief Ministers to take
over the portfolio of agriculture. I do
not know how far they are seriously
thinking of doing it and how far the
States have proceeded in that direc-
tion, and how far they have succeed-
ed in having more production. We
have seen that whenever there are
floods he crops fail and in many
places in the land the crops thus fail
angd the economy of the people suffers
and their economic condition becomes
very bad indeed. We should see to
these things and when we make a
programme, we must see to it that it
is carried to its logical conclusion.

st My wogh . sTwarsa o),
agt St AT T & ITHT T FH T
AT 99 vET & fF gAre qw H A @7
HFe q1 gL LT, AfHa @ 0 9T T8
HFE HIATEHT &, UF At A7 G4 7L faay
T F) AT FEAY § 39 T AT
ERIR TATA 7| & Aqeq 9T | WL WY
Fg & T 57 fow gard qgr )
#2713 & @17 7% AT ARATE f gwyl
St e A fa ey ara & =) = <&
& ag faq 5w % Hifq gfrer 7 T
AT E W AT 98 oF fAef 7 7T Far-
e fad qra ) Aifa @ g e a
¥, "7 Frar v fea ama ) gard)

[ RAJYA SABHA ]
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dria g @1 . afdfafs ms g
A fead @ ) § faem AYfe &
39 ¥ a€ gWI §TAY T AT | ;R
gwrd) 7.f farri@ 1) @t uE s
afF wre gfar & @@ gt | e oF
IoF ar FHfaer AT &1 U T §
AT gHA I AAHT FT 92 §
TE Fed & % gn w@dar & gl &)
3T 68 W1 fAET ¥ &1 Ha 9T 2
g3 § A= ¥ FE AN GQ wiwd fzarg
T3 93 T & | o fggeama g AT
FT AT FLQT HTTHTR gfam & oAy
T, fad wrext &1 3 F9F 0F .50
wf¥a gfaar ¥ @) g gad) a7 ag gud)
g %) faq «ma # 7.fa F1 Iw
fe o #ifa fogw oy a9 & gw
TR & F@TE IR FH) UF 7T FT 6
feam mam, ) gER T FTan g fear mn
39 qE FuF Aee Wi sfaw %1 gard)
#ifq g & M wd S ) qrAmengEIe
F Afq 77 W & | 39 fag g@ICat
ug Fg 5 faq e &) &.fq gz g
I 75 71 o famga @7 &
qafanT ¥ aTFIT F 48 A FAT
wifed i orsr q% 97 ses) faa A.fa
) & a8 a7 @) g WY &) I 4
fadm a.fams Fauas, o) g F) A19-
gergeiz &) miad) sy ForaT o
TET STRTAT ST 4T & T G 17 T 77
faget W@ 93 waf A T
ggr fa # oA Samr =ifgd
gfar ¥ g6 FET & B g AN
ag F99 £ F0ed & o o aifa
) § € G4 T AT ATIETEFIE B
Nfg =A@ A gm 5 FF
T THE! TATE | S [ gF€ 39
ArAseTERAe &) orfefl 9ed £
7g Y UF T @31 far man @ fergeama
F A HFAT AT AEY g ITG A9
gary & fad | ww T ) fergeara )
fag aora #) Fifq ¥ w9 av #7 ¥
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fFar & frgy oy @ & Qv a2 fad
gStafaar & garw qv¢ fFar & 1 s
geIfemar ) U ) a3 99 @)
o Ig qa7 A1 gwA F19 fFar & 7€
tas aF aon Aifq <@ § o ofefee
W HR Armaae # fmaa
77 g o A wfad
AR =) g ag Ay mfad @) g
M qrImareae 7 faoga grdt a8
Y ] 1 & wrawt 39 frard a7 Svr
g foad s gmu v faags moa
I AT THHT § AT T T
HATA I&T AT gHTQ GTHIT F ARAIT
TEY D | ATEAT /IR T AT qgt FHN
T gaq qA &) afed 6 gwer
g fEat @ AT 3w gurd gE
@A W@ TE | W qLE X AWET H
ST EWTT ATHT 91 T8 T2 TE HIT HHOHT
F gk afd uF QA g dar @ e
T sT g T Ig W 1ae d od
A T T HTAT J7 TS qF
WG T GG A waw faw §1 qeaar
T8 D I T AT ¥WHIT T A -
i ) gewrT F1 wreadr 28 A
33 3@t 7 waa.far w1 39 faar qr,
wfFa gam) I ds @ T 1 WIT
g1 T T F| MAmATAE F) Wferd)
il 7 gard) T fager . f0 D) o
IF 57 g7 =rfgd a1 foF 1 G G

g SEsT &9 qreaTr €, afwa gurd
Tf7 34 7 @) 1 fec e o g R
T} § % siet 9% w44\ &7 qa7e , 92t
9T I ATAQT F| AT Z1F) & AT FEL
SN WMT $T A QA FY qegar
A sl Tfey | AfeT gw am FT Q@
g 7 W 3tz 99 T ureadr 3 § A%
6 FHA R ATATAL N2 1 g5 AQ
e fRw Aifg &) @drar e
@ ?

[ 22 FER, 1963 ]

Tl ¥ Ay A g

President’s address 688

ag AN agTF aa g fF @
T ZATL IT 9T ATHAX FIAT § AT
FaT 3w & feea A ggaaar g, I awq
¥ BT GLHTT o YA o H 1 FF
q1 AT F1 o fera ¥ oo gww%eq
g T
FANF 17 § | FAL A VN &1 A7
FT F1fed a1 qr AF1 T w1 awi
fasam &1 yar8 F@T Tfed ar | 7L
gaTdr F1E T qifad § a1 gW Al
i ) areaar & far e w3 9
gw Feafee A7 w1 agt fazand F fad
FTAFTT FT T F3J & | 36 TE &
S gam) &) fad 7 fa ) & 9 T
& | fewray & a1 H, A9, qaTA,
fafrmrw =iz faqa A o & swa
Foadr ar g Wi M gmr Afa @ ]
g TAT W) B | Toor § JH AT FEI
a1y & g 7% qrafez @t g
1) & 5 fassq & 397 ¢F 907 &7
gfyFTT A /rAT TM(EA | Y& X AY
T T @ T IART 9,97 qTH A
faars 3 @ & | afew wra W a I
ug wrAw & fad dmv g § 5 oww
AT F) A ) FTETCHT W) AT FE
wgd 1 & for foeaa & STTT A FTAIGFIL
AT Fifgd « guid 9917 4| 99 qGUT-
qrT Ag Fe3 & fv gt avt & 1A &7
sfa#1< fosrg 9T <@1 § & arssg@
&1 sfore 7w F1¢ an; frare A
g 5 gudl an fosmq & sox T #7
afiys1< W Er | ¢ T AT fosaq &7
7 & FTT WGFTT 77T & THHT |V
TE @A FUT 9977 9 | HEA N
=71f57 fr 3 gfagre fmeag B

= fomes & a1 § 99 gw 5
g e F M a= § sAw A ¥
guF g & oifr i aad wosh
fewrers & Sl § S A0 § 9IFT 99

" aw g ag fazaw T fam wwA § B

fegeam 399 fewray ¢ wwar &
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[+ wiry wevef]
Y alF & ava F% qFQ & a9 TF g
9 WA H AT qiwd HT AT Y
TG G g JURY FITW TET T TH |
war gn wfey fx gw fem=y
¥ o ¥ oF waw & et avF )
R ¥ 0F AT wew gg &
ferwar ® @F wwr © frerer AT
WY A Y FTE e ForSed 99T 9’y
T AT, F{aA Fewy o= < fearmar
™ aE ¥ g AR 49t wy e
AT =fed | A AT oy T § IFIET
0T F1 ¥ TR E A I W AT X G
§97 Ta% wa ¥ am e ? fewerm ¥
ST qE aTq & 9% A9 gw aHf wfa-
foamr qar #¢ @ & 91 g} fgerw
ST SH A< &7 AAT BT AT T a1
FIAT A | & AT ZA GLFILT HT
9 91 & {99 mage w@ar arfgy 5
o foeae & qeomdf oy ga § 9w
femem & gt # A agmr =@nfey
wifw = g ¥ 38 QT T W
¢ fir et et et & ag v &7 ey
¢ 1 zafed sy fogrr F 39 @ &
1< =9 qF 7 o (& awarrar, fawe
Y 7 F g et et faeady awy
Ty g 98 A9 F1 O ¢ | gufed gw
#WT w7 AT g X F7F 39 "9 A0
qT T FAT AIET | gAFT Ay aanar
ﬁaﬁwzﬁammammﬁﬁﬁ
TG TG ¢ | ,

A9 & arv § 7 98 I3 "Aww fay
T a1 g6 Tg W AT =nfey v Am %
FIT T WY TR & T & a8 TAD R
& AT T S IR GEOIA A AR
wriEr GG & W g\ S99 9%
G A S 1 1 S S 4
qEaId T IAF g FA AT
& JUE AET FLA, T TF g9 SAET
FqT AETfEN FIA | TR AlFTAqT Y 7
Tg gt W Hiws G g | B #
TATT AT A I A & §

[ RAJYA SABHA |
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AT AT 7 AT VR 8¢ TUS
& & 1 W FEAT S0 FOT TT PN |
T Yo FTT 27 FT 7 & | 50 &Y
oy & A q1 fergram w1 ae =
FUT &7 § AT T FT Y FAUT A1
g9 X8 § IADY SWiT T war & #T
WA A5 9 73 § i gw sy dady
F @ B qad gd § 7 'K
Fgft g & wigs 1 ¥ qurdrae @
9, 3T 3T TN F7 @ F guled wr §
IFAT A4 AL & wrE, o § g
e § & I 57 mfes 0 § 594
Tt FTF Fa 9% TH@ § o1 97 AN
t Fawsg o o ? W A wE AW
& | T T 1 A 937 ZwE W
T # saRr AN A § W TAAg
FA® A AT AAGEAT THTY STTHEET
¥ 3 AT & AET IGAT A NHT §
TEH g 9gd AN qE@T AT & | AV ;o
aug g ? A gEer QO W9 I
FF WGF o F1 AT GARAT T
0T = aF g WiAF 1 HIT T T
IAT T AT 9 3F TN FWE &
= FT FFTIGAT T FT GFA § | AWl
T &I Gy =‘r«ﬁ Trfgd—uw fEear
T&ﬂﬂ%aﬁgatrfmmfmaq&r
FT g\

59 g9 WigE  AfEd #1917
g 79 g WNwd g9 ¥ S -
aicar § sad i dF w7 =fey
wa 7F ¥ dEaie @ A aF
mifes 0§ gArd F% owfa g &
et AT o qF migw T A GO
TE WAT qF TF AT FT qETTAT TG
FT T |

# ux <t T F AR F FEw
TEAT § | gESAY agq faw = AfE
IAFT A 7 A ¢F foav 3 1 eH ag
g | arar & {5 &g o7 oy oot Ay
giEsh frgmdt & Forgdan
W FY ey § SAFAT WS °F HT 3|
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F FTAT T F FH F Ay g A
FTF BT Q4T &, Far< o T Ak ot
2, AfeEw 9ot QU 0 T W I
1 M { A4 & auar ], IWIF TewL
7ad § 9 § A3TE T FET A7 2,
ag Av § AT A AT FAT
AT § | gUTT T & T S @ <@y
g ITHY W 3G | IF A TEH HHTE-
fam & QX ¥ gua Fr 91 & mFashea
TR HY FWH AR T WY
T FET AT ITH! AT A7 faam
fowe @iz § gaa g7 fv e & &b
A T € 99 9% I T a1 feR
qa F 9 AT TOF AR B
Areq g1 Tar——{Fad fad o Ay
ared w0 T 92 S § g

g o faqrmaT & st w=ar § 0
wq gl feafa ag & fr gaa Fae
NOred 7 forar & A e w4 HA
Tt T T A Ay e o oft sSa-
eq T ATT TTHRY WY AT FT FTAT |
@ T AT @ I g FaE
FR T § T4 HT AN G | AT TF JTh
guSdr AF ST AT FEA a”E
UL FT AN TG FHAT AT, TECH
ggar & gt A3 o & far @y
fpe Torare & @7 wrreT 3 ) § e g
fr TaEdY F1 qTT W FAT A0
Y g T T F fa7 S 59
FRAT AT § qF AT FAT F
ofc & #T 9%l | gawdr ¥ fewn
s 3fem e wiTg Y § S
FFATEAMHN LI T g7 &
a7 faer § gevaqR ¥, wiei B gar
UF AT & q3eq 1 fregare e
AT § WIT IAF qF A Qo T AW
#Y oY frorre ey v 1 s fas
78y g o1 £ a9 oF aewen g fore
F I AR ¥ F7 W frar o) sA
ot 3§ 7 FgrE a7 fe aa fegw
T FT FOTAT ST Y TGT § A ALY G0
1217 RS—4.
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a1fgd AT Sud g & o™ 78 f7 F@
g a7 o g 3 A T & Ay gr sy
FA F qAR § A Prawt F1 SqRy
¥ ormar gAY T A a| AE
4 \ wfew 7et & oF gfem wfeR |
TAAM 1 qarE qF 7 fewr
foFm | o S e § 1 Aenlie § ar-
gt & wig F qF TUT AR 93
gT A 1 7g © B AT A1 § | 98 GI8
& ¥ Lo T TF Fgf 43 g 9 7 framt
FI FATFL T {EHT FT UFEST FiLaT
WA | TV EH TG FT TaT B TFIST
FA F FIE IFOAT AT HHT AL AT
ITFAT ATE 47 T WY e g ST )
oA § A R FT §F ¢ 98 4T
st foF siaet st 91 1 (S wee
g 7y & 1 St FT &iT AT 7T Ay
ITF! T Foaa T FAT I3 4T HIX
I ol & aga qiere & gew AR
HF FL& ForFe (67 A1, TE THAT
o AT § AT a8y wg w7 WY faay
WE M IR ¥ et § AR
qAIr § ST SART qET 4T 3§ET oY
G FIA qTAt a1 g W@ g ) gafed
# TRt & Fg % 3 aeg Ay e A&
g TTEd W Hae Fawa 31 o
g FT Mgy HI IAAAT Y G
F<& feww #re 3fsar Tromia ® & Y
TH T F) AWLH L & TG TH FIF
ga &1 f@r w7 =1fgd

R fegea #1 wEr 37 ¥
FA & fay Ja W & ar ¥y § o
FET G AT | 1 ¥A7 T8 a7 WY &
Y T TG TR | FT F W A
AL A ST HT FAT qEAT & AT ey
FIFEHT FT TELW & 1 FIE TF QA 77
I Aifqy HR FawT FiferT F#6
T 2 A8 WA FTASHT Y AT A1 qa
& ATIH FT FASHT g, FIH T AT el
FE—TF Y T A g o, S|y
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Y YT, AT TiEy I fF gwar & oy

AT I FI AL TR Ao ot gAY FAX

FZ AT ar SAF! Far & Ry qar

THA § 1 AV 3T ARG FI FICHA FF

gawrefar dm anfgy

= arg 9 § g8 FEAr 9Em
fr gy @rerERy § ot qwaE @w
gy g W E I @@ FIE
festdam 2T wifgq | gwaeq & f®
FH ¥ FA So TWE IF AR F
fay gt v & freaew g =fey,
oAl & w3, dFae  FEF {93,
ghomt #Ffay #ix wfeafast &
fad 17 o TWHZ WA F &
7T gw A faw g0 TwET FY AT FX
w® € '

I9F T I A, afaee 9
FAE Fark AN ™ I TH-
Fgl A g AT Afg Far
F—37 W AEFET TAET
Tee VICE-CHAIRMAN (SErt M. P.
BrARGAVA): It is time to wind up,
Mr, Murahari.
oft 3 7T This is the last point,
ag Fgrom e e fe gard s Aifa
fa=t =Y Fraw # §, 7% faege 1o ama
2 dmfeee aEl = a8 Wf@ @
i ot = wew W og@
B FY @ 7T & (et &1 qg F
W St wfger Wl o € agi T
HIAT MY FAE—— AT § A 71d
R ¥ ¥ aifaw =9@d, e o
AT HE S FEET g1 AW
gfg=r wfr s R IAF AW R
grg S geasta gN, a8 9e ar
ol ¥y T 793 A AT aF 918
I TF F % &1 92 AT arfedy
WY & A fegrgeam 3 a8 Difafers
gréfe MR fergea™ ¥ ¥R wEaR 59
o § 7T o & 5 wrafaee ot #y

[ RAJYA SABHA |
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FIATT TG WINT AT F) T FE |
& F 39 AT BV AT ATE FIAT STQATAT o

Surt JOSEPH MATHEN: Mr, Vice-
Chairman, Sir, I support the motion.
Under the stress and strain of the
great responsibility shouldered by the
Administration I do not think a better
statement of policy could have been
placed before both Houses of Parlia-
ment by the President to protect the
freedom, integrity and the progress of
this great nation. Crities who are in-
terested in criticism only may find
some loopholes here and there in the
Address to find fault with the Admin-
istration and the achievements of this
Government, But even all these cri-
tics from what we have seen, could not
have a common ground to attack the
Administration and the policies chalk-
ed out and placed before Parliament.
When we go through the overall pic-
ture of what has been enunciated, we
can come to the conclusion that under
the present circumstances these can be
the only policies that can be chalked
out to meet the present emergent
situation. For the last 15 years this
country had been striving hard with
the meagre resources that it had and
with assistance from friendly countrieg
to provide a sound economic status to
all the citizens of thig country, It had
been the policy of this Government to
establish by democratic and peaceful
means 4 socialistic State and even
though we have not achieved to the
full extent of our ambitions we can
easily claim that the achievements of
this country for the last 15 years have
been spectacular and we can find pro-
gress in the economic, social, cultural,
educational and on almost all other
fronts in the country. In spite of that
there may be persons who may hold
extreme views, who may say that our
policies are quite slow and there may
be persons who may be having conser-
vative views, saying that all our pro-
gressive policies do damage to the eco-
nomic set-up ot this country. With all
that we have the great satisfaction that
till this time our policies have been
well appreciated by the people of this
country and these have been fully sup-
ported in the last fifteen years by the
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majority of the citizens of this great
nation. When we speak of the econo-
mie progress of thig country, we are
led to think of the various aspects by
which the nation is 10 be  buuitiup.
Hitherto, being a peace-loving nation,
we have been under the impression
that by building up the economic set-
up of our country we will be doing
everything for the progress and pre-
servation of the status of our country.
‘But the Chinese attack on our borders
came ag a stab in the back and the
people of this country have now real-
ised that economic progress alone will
not do for the existence and for the
preservation of the freedom and pro-
gresg of the country, That we have
realised. And now for the last few
months we have been experiencing
that the entire nation rose up like one
man to defend the freedom of this
country. We have seen that in spite of
the extreme friendship that we have
been extending to our neighbour,
Communist China, we could get anly
attack on and even aggression against
our borders. We have seen that the
friendship that we have shown in the
international field and also in all other
spheres towards the Chinese Govern-
ment has not been well appreciated by
China. It may have been due to their
ideology that these people could not
appreciate the friendly attitude of this
nation. This Chinese attack, according
to me, is a blessing in disguise. We
have now started thinking of building
up our defence forces In spite of the
economic progress made, we realise
that unless we build up a strong de-
fence, this country cannot exist as a
free nation in the comity of nations.
So, every effort is being made now by
our own Dpeople’s co-operation and
from the assistance from  friendly
countries to strengthen our defence
forces. When ‘we speak of the defence
of this country, I am led to say some-
thing about the way in which we are
handling defence matters at present.

Whenever we talk of defence every
Tom, Dick and Harry wants to know
how we are managing the defence
affairs, how much gmmunition we are
manufacturing, how much we are get-
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ting, where it is stored, where it ig to
be used and how it is to be used. All
such detailg are asked by every man
and even by some supposed tobe or so
called responsible persons. They in-
dulge in asking such questions and
surprisingly enough our Government
also at timeg divulges some of the
secrets which should not have been
divulged as far as defence matters are
concerned. Defence means not only
acquiring the best of arms and ammu-
nition but also keeping a sort of sec-
recy in handling them. This tendency
should go. We have been experienc-
ing that this Government had not kept
as much secrecy as they should with
regard to defence matters, The atten-
tion of the Government should be
drawn to this and I hope that the ten-
dency on the part of some of the res-
ponsible persons in this country in
asking for each and every minor detail
about the defence activities of this
country will not be repeated on patrio-
tic grounds.

Again, from the President’s Addrese
we could see that in order to augment
defence production we are going to
have ordnance factories established
and wherever there are factories we
are going to expand them to augment
defence production. Since most of
these ordnance factories were existing
at the time of World War II, I think
most of the neighbouring countries
know the details about the working of
almost all the factories that are exist-
ing at present, They know in which
factory, in which location, what ammu-
nition is manufactured, They also know
what capacity those factories have and
how much modern arms can be manu-
factured in the factories in India. All
such details they know. Even though
it has been kept as a secret within
India, it is not a secret outside India
because during World War II most of
the countries were co-operating in the
war effort in this country. So, while
establishing new factories it should be
the endeavour of the Government to
establish them in various distant places
irrespective of the cost and irrespec-
tive of the non-availability of mater-
ials and such other matters. And when-
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ever we establish these factorieg it
should be our intention to maintain
the maximum possible security and
secrecy with regard {o them.

Now, during this emergency we
have been experiencing an all-out co-
operation flrom the various sections of
the people. We have been experienc-
ing an all-out support from all politi-
cal parties for our defence effort.

[TeE DEPUTY-CHAIRMAN in the Chair]

The day before yesterday I had been
listening to the speech of the hon.
Shri Bhupesh Gupta. He has been
complaining that in spite of the all-
out support that has been extended by
his Party some of hig colleagues are
still kept under detention. This is a
matter which should be given much

importance. On the very face of his
appeal it is quite reasonable
that being a prominent member
of the Communist Party remaining

outside it is his responsibility to see
that his colleagues are brought out of
jail detention. But when we go into
the details of the matter our attention
ig drawn to what had actually happen-
ed in the meeting of the Communists’
Nationa] Council when they were to
pass their resolution on the Chinese
aggression. If that resolution was
passed at that time unanimously, I do
not think that this Government or any
person in this country would dare to
say that any of the Communists should
be kept under detention even during
the emergency time. That democracy
hag taken deep root in this country is
quite evident from the fact that even
at a time when the Communist Gov-
ernment of China had been launching
great attacks on our borders, even at a
time when they were preparing for
war on our borders, even at g time
when the pro-Chinese and pro-Russian
Communists of West Bengal were
fighting in the streets, the Communist
Party was recognised as a  political
party to function in this country as any
other politica]l party. This is a matter
which should merit the attention of all
democrats of this country and else-
where. Had it not been for the Indian
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National Congress which is in power
and which from its very inception is
brought up with the jdeals ' of demo-
cracy, this Communist Party would not
have had the right to function in this
country at a time when . ..

Tue DEPUTY CHAIRMAN: Please
wind up.

~urr JOSEPH MATHEN: Ihaveonly
started, Madam,

Tue DEPUTY CHAIRMAN: You
started at 2-15.

Surr JOSEPH MATHEN: As I was
saying, the Communist Party would
not have had the chance to function in
this country at a time when even ac-
cording to them there are anti-social
elements, anti-national and unpatrio-
tic elements within their Party.
Madam, I hope Mr. Bhupesh Gupta
who had been pleading for the re-
lease of those who are kept under
detention will take the initiative to
expose those unpatriotic elements
within his Party, who have been all
the time functioning against this Gov-
ernment and who cannot believe that
a Communist country can commit
aggression. Such people will have to
be exposed by  Shri Bhupesh Gupta,
and I hope he will come forward to
bell the cat and thus enable the Gov-
ernment to detain only those persons
who are anti-national and unpatriotic.
In this connection I hope the Commu-
nist Party will help the Government
and enable it to avaid detaining the
patriotic elements in the Communist
Party, so that Government may
not be compelled to depend upon the
Intelligence reports to detain  their
members. Narrow  party feelings
should not stand in the wa of the
patriotic instincts of Shri Bhupesh
Gupta to point out the anti-national
and non-patriotic elements of  his
Party.

Surr BHUPESH GUPTA: There is
no anti-national or non-patriotic ele-
ment in the Party.

Surr JOSEPH MATHEN: There is a
pro-Chinese section in the Party.
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Ser1 BHUPESH GUPTA: This ig all
C.ILD, lie, all these utterances, to re-
peat thig kind of thing. Do you be-
long to the Intelligence Branch?

Surt JOSEPH MATHEN: Then,
Madam, he has been complaining that
there iz compulsion for the collection
for the Defence ¥Fund in Kerala. Re-
garding that information also, he being
a good soul might have been misled
by the pro-Chinese elements in  the
Kerala Communist Party. He might
have been misled, and I know perfect-
ly well that if Shri Bhupesh Gupta
had known the fact that the Kerala
people were so liberal in contributing
to the Nationa] Defence Fund, he
would not have dared to peoint out that
matter on the floor of the House,

Again I wish to say something about
the industrial policy of the Govern-
ment, With regard to the industrial
policy there had been a  lot of criti-
cism. Whenever we are to establish
industries in this country, there are
monopolist areas which claim them,
and because of the way in which the
cases are handled most often we have
found that most of the regiong of this
country are to be gatisfied with Com-
munity Development and Panchayati
Raj programmes, whereas there are
certain areag which are monopolising
in establishing public sector and pri-
vate sector industries. This tendency
should go. There should be parity as
far as the distribution of industries is
concerned. Regional parity should be
the motto whenever licenceg are issued
for the establishment of private fn-
dustries, and whenever Wwe are to
establish public sector industries, it
should be our endeavour to see that
they go to the non-industrialised
areas.

Madam, I wish to say a word on the
educational system and I finish, We
have been hearing for the last two
years that the medium of instruction
throughout this country would be
chanced over to the reg onal language.
I have been all the time pointing out
the danger of changing over the
medium of instruction to the regional

language. If at all the medium of ins-
truction should be changed in this
country, it should be to the national
language, so that when people educat-
ed in the various parts ot the country
assemble in the capital, they may not

feel that they are people from some
other countries. Madam, accoraing to
me, it is not time yet for swi.ching

over to Hindi as the medium of instruc-
tion. So, to maintain the integration
of tits country and to avoid regional
feelings and other conflicts, it would
be better to wait and see when we can
introduce Hindi as the medium of
instruction. Thank you.

Kumar:t SHANTA VASISHT: Madam
Deputy Chairman, I felt rather sorry
when I heard the speecheg of the
Members of the Opposition Parties.
Some of them are of the opinion that
the emergency should continue. Others
are of the opinion that it should not.
Then also they are of the opinion *hat
some more people should be arrested.
Some other Members said that those
who have been arrested should be let
off. When they say that there is no
emergency, they alsg at the same time
criticise the Government that defence
preparations are not being made. They
say that we should now get the
maximum amount of help from wher-
ever it is available, and they also
plead that there is no emergency.
Some Members of Jan Sangh had said
in the last session as well ag in  this
session that there was not going to be
any more attack by China at all, I
personally am not at all sure that there
will be no attack.
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Kumart SHANTA VASISHT: I do
feel that we cannot be complacent
about it that there will be no attack.
If ne attack is coming from China,
‘where is the quarrel, whereis the
trouble? If np attack ig coming, then
we should not be worried about the
defence of the country and all the rest
of it. We are making preparations
and we are worried about it and there
are all the heat and stress because we
are expecting that there may be fur-
ther attacks on the country, If the
Opposition Members feel that there
wil] be no attack and so on, then I
suppose there should be no difficulty,
there should be no disagreement
amongst the various Memberg in this
House.

Mr. Mani as usual—speaking I do not
know on whose behalf-—gaid . . .

An Hon. MEMBER: On hig
behalf,

Kumart SHANTA VASISHT: He
gaid that there is no war, no aggres-
gion and no emergency, and that we
should have emergency declared only
for the northern parts of India and not
for the South. I do not see how if
North India hag difficulty, South India
will escape that difficulty or how the
whole country will not be affected by
it. Our stand is that even if Nepal,
Bhutan and Sikkim has any trouble, it
will become our trouble. If there is
eny trouble in a nearby country, we
cannot remain unaffected by its reper-
cussions. So, Mr. Mani’s analysis is
very dangerous and I wonder what he

means.

own

Mr, Mani also referred very unkind-
1y to and made a very dirty remark
about the Chief Minister of Orissa as
- to what the gentleman was doing in
secrecy. And he wanted the Gov-
ernment to expose their plang and
come out with their plans about the
defence preparations and so on. I
would like Mr, Mani fo expose his
plans as to what they are, say what
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he means and what his motives are.
Here is an adviser of the Government
o advise them on various matters
affecting defence and other prepara-
tions, He is an expert and a very
tapable person. I do not understand
as to how Mr, Mani could have any
objection to that.

Serr B. D, KHOBARAGADE: If you
want, you should make him a full-time
adviser and ask him to resign his
Chief Ministership.

Kumarr SHANTA VASISHT: If the
advice ig needed only on occasions, he
can do it part-time, If it is wanted
full-time, he can be made a full-time
adviser, .

Serr B. D, KHOBARAGADE: There
are a number of complaints from
Orissa,

Sari ARJUN ARORA: These com-
plaints are baseless.

AN How, MEMBER: They are mag-
quarading under the Congress flag.

Kumart SHANTA VASISHT: And
he has accused, along with a number of
other Members, that the Emergency is
being used for party purposes. I would
be happy to inform him a little bit as
to how things gre functioning; he may
not very much know about the func-
tioning of political pgrties or even
about the Congress Party, if I may say
s0. The parties which have been all
through parading their unity and devo-
tion have said in each speech, at each
meeting and from each platform that
they are interested in helping the war
effort and so on and 90 per cent, of
their time and energy they have gpent
in criticising {he Government and
making capital gain out of this pro-
paganda. I am sorry to say that
while professing to give support, they
have critieised everybody, beginning
from the Prime Minister down to
everybody else with a desire to make
capital out of it, whereas he is very
much worried that the Congress Party
iz making capital out of the Emer-
gency. It ig the duty and responsibil-
ity of the Congress Party, that is the
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rualing party, to help in the war effort
ecause the Government basically gnd
-essentially because of itg responsibility
asg government, has to look to defence
and other work connected with def-
ence, work like the promotion of war
effort, etc. and the ruling paryt’s job is
to help the Government in the pormo-
tion of defence efforts. It is part of the
ruling party’s job to do that work but
the party is not making political capi-
tal out of it, whereas the other parties,
particularly the Jap Sangh and the
Swatantra Parties, have been carrying
on a lot of propaganda and using the
situation for party ends. And if Mr.
Mani is interested, T would like him ta
study this aspect a little more deeply
than he has done,

P

Mr. Ganga Sharan Sinha said that
we suffered a diplomatic loss and we
were jsolated, and quoted Viveka-
nanda who said some sixty years ago
that we should not depend upon the
Chinese. Now he must remember that
even as far back gs twenty or twenty-
five or thirty years ago, when General
Chiang-Kai-Shek wag in charge and
head of State in China, the Americans
gave him full help and they were
friendly with him. They were
giving him as much help as they could
But, unfortunately, the people did not
want his regime and that regime was
thrown out and a Communist set-up
came into being. (Interruption) Any-
way, the fact is that even  America
was helping Gen. Chiang-Kai-Shok at
that time. He and his family came
here sometime in the 1940s. They were
received by our Prime Minister. We
welcomed them, we were Very excited
about their, visit. And today, of course,
they are in Formosa; they are mno
more ruling China. But to say that
for ever and ever and for decades and
centuries we should never trust a na-
tion, is a sort of thinking which I can-
not appreciate or like. It is wrong to
say that we should have never trusted
China. Well, at one time, Japan and
America were engaged in a very bitter
conflict, they were fighting a war.
Atom bombs were dropped on Japan
and they completely flnished those
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cities in Japan, and Japan wag badly
defeated. But it is the Americang whe
have been helping them and who have
been carrying out the reconstruction
programmeg in that country. So, you
cannot say that for ever you will not
be friendly with any country or that
for ever you will be against any
country. That criterion cannot be
applied. I would like R

Serr B, D. KHOBARAGADE: China
also will be able to help us build our
country after some time,

Kumart SHANTA VASISHT: Well,
America and Englang are helping us;
Russia is helping us and the European
countries are helping us. Thergfore,
do not worry about that. I would like
to give one or twg suggestions aboub
the war effort. If we want every single
human being to become a part of the
war effort, if we want every single
family to invest something in the war
effort, to defend and to feel for the
country genuinely rather than be a
spokesman of A or B or C or D—being
a spokesman of somebody is not going
to help our country—and if we want
to unite this country and also work for
the strong defence of our country,
conseription is, I suppose, absolutely
inevitable and essential. Mr. Ruthna-
swamy said that conscription was not
feasible because we had a large num-
ber of people and a lot of equipment
would be necessary. If we want to
fight the Chinese whose army is four
or five times larger than ours, we
must have a large number of people
involved in the war effort, and they
should be equipped and trained for the
defence of the country. Unlesg every
single family is involved in the def-
ence of the motherland, everyone will
not feel the same way; everyone will
not be as genuine as the other, Every-
one should invest something to pro-
tect the country because today a cer-
tain section is working hard, making
sacrifices and investing fundg to pro-
tect and defend the country. And there
is another section—the very rich sec-
tion, the moneyed section—which will
not part with its money, with its gold,
But those people want to make capital
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out of the Emergency. Out of the war
effort, out of the war situation, they
want to promote their sales, they want
their trucks to be used, they want
their machinery to be used, they wani
their factorieg to be used for prodyc-
tion purposes, for war operations,
so that they may make more and
more money. When one section of th:
country is making tons of money and
another section is making sacrifices,
there can never be any unity in that
country. That will only be a foolish
dream. Only when every single indj-
vidual i involved in the defence of
the country, only when every single
family sacrifices something for the de-
fence of the country and only when
every person—even the sons of Tatag,
Birlag and of Mr, Jaipuria also and
the other rich people—go to the frong,
there will be unity in the country;
otherwise there can be no unity be-
cause these people would be wanting
to make money and become richer and
richer and carry on propaganda on
behalt of various other countries and
be their spokesmen and condemn their
own country and their own govern-
ment. And they will not move their
little finger to help this country at all.
They will become even allied with
various other countries and with vari-
ous peoble outside this country and
they may become capable of owing
their loyalty beyond this country and
outside thig country, ag the Commun-.
ists are said to be. ‘Therefore, I feel
that every single adult should be given
compulscry military training and we
should instil in people a greater sense
of discipline, a greater sense of res~
ponsibility and also make them par.
ners in the building up of the country,
in the defence of the country. I think
it is absolutely necessary that we
should have compulsory military
training for adults for two or three
years, I mean for peopls between the
ages of 18 and 40, And every single
person must be  conscripted angd
put in the regular army. Avpart
from this at 1least one adult
member from each family should bein
the defence services. Only then whoulg
they feel that thiz is their country snd
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they vill speak rightly and behave
also rightly and this question of who
should e arresteo and who should not
be airested will partly disappear
because everybody will be involved
in the welfare of the country.

Another point that I would like to
make here is about our intelligence
service which is very, very poor
inde2d, $So long as our intelligence is
as bad as it is things cannot improve.
Foreign people and foreign countries
know what is happening in our coun-
try, but cur own intelligence and our
own men do not! know what IS
happening in our country. How can
we take good care of our defence, our
security, our plans and programmes
when we have no  idea as to what
foreigners are doing in our own coun-
try, what our neighbourg are doing in
our country and what is happening in
other countries about our own situa-
tion? It is absolutely necessary to
improve the intelligence department
of our country radically and exten-
sively, to bring about better quality in
the department and to collect intelli-
gence from every higher  sources,
higher levels and from higher society.
Anybody can go to a public meeting
and find out what is said there.
Everybody knows what is said in a
public meeting. But what is happen-
ing behind the scenes is very neces=
sary to be found out if we want to
take good care of our security ete.
Closing our eyes to the various things
and developments that are taking
place is not going to help our coun-
try particularly at this juncture,

I would also make a few points here
about what our friend, Mr, Mitra,
said. He was rather worried that
some of the Members went and asked
the Prime Minister wh:ther air bases
were going to be handled by foreign
powers and foreign technicians and
so on and so forth. Every Member
has a r'ght t7» ge 2nd find out, make
some enquirieg an’' <et some informa-
tian from th- DPri~ Bfivicter or from
thee Gavernmoan, 'me Minister
sard thi, nnt on , nose 15 M.Ps.
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who went there—I was one of them—
but he also said 1t to the Execufive
Commuttee of the Party and in the
House yesterday, in the Lok Sabha,
and I do not see why this should up-
set Mr Mitra so much, because people
have a right to know, and therefore
he clarified a certain point though, I
think, the press 1s still carrying on
the controversy, leading front page
news 1s being made out of this so-
called air umbrella, and so on and so
forth,

Mr Man yesterday pointed out 1n
his speech—referring to the air um-
brella—that the US Ambassador had
said that all the help was being given
at the instance of the country asking
for 1t and the Prime Minister should
clarify 1t Yesterday, the Prime
Minister also made g statement in the
other House about it Further I do
not see why Mr Mitra should be so
worried and come out with a fantas-
tic defence of the Anand Bagar
Patrika, which even the Prime Minis-
ter yesterday had to condemn in no
uncerta.n terms as the paper was very
objectionable and so on and so forth
Not only the Anand Bazar Patrika,
but I think there are a large number
of other papers also which use very
mmdecent and very objectionable
language and make propaganda, and
thev are not helping the war effort by
any means at all, and they should be
banned by the Home Ministry very
quickly, without any delay There 1s
this “Opinion,” there 1g this “Disturb-
ing Trends” and some other papers
mcluding some of our . . . T

Sert  BHUPESH GUPTA: Mr.
Gopala Reddr's photogiaph appeared
m the Hindustan Standard together
with that of the owner of the Anand
Bazar Patrika, Mr Ashok Sarkar,
Hindustan Standard of 17th of this
month l

Kumart SHANTA VAS'SHT. Now
the nhotcoraph is r~* ~f 2~ conrern
to us, but I am sorry that these papers
are do.ng a 1lot o” “a¢ propaganda
against the Governm~nt and the func-
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tioning of the Government They
should be banned, and when Mr Mani
referred to Mr Churchill, I may
remind him that m the country of Mr.
Churchill all these people would have
been behind bars, and these papers
would have been banned, and I want
to know what happened to his sense
of democracy when America did not
always speak that India should be
gven freedom, when the freedom
battle was gomng on, they did not
categorically and dogmatically say
that India should be free Even when
trouble was gomng on in the Congo
and the work of the United Nations
there was being sabotaged by some of
the westein countries, even then Mr
Man: did not get very disturbed about
1t  Mr Murahar: said that when Mr.
Lumumba was killed our Government
did not take any action and they
became very unpopular Perhaps he
has forgotten the facts, and I may
remind him that the Government was
deeply concerned about the Congo
affair That was one reason why our
trosps were sent as a part of the
United Nations’ team to help in the
work m the Congo, which they have
done cred.tably and very well and for
which they have been given credit by
varlous countries, and I may also say
that various other countries had been
sabotaging and hindering the work of
the United Nationg there, which they
should not have done If they were
a party to the United Nations, they
should have honoured the commuit-
ments and responsibilities of the
United Nations 1n the Congo They
had not done so But our freedom-
loving friends do not seem to bother
about what happens in the Congo;
even to our troops in Congo They
are highly worried about three people
being arrested somewhere 1n Delhy,
and such things, and I am very sorry
that the democratic principles which
they want to be applied here, they do
not want that those should be applied
even 1n those democratic cou.tries
from which we have drawn these
democratic  principles When the
parties are banncd or even when
every single individual 1s nt rned
during the time of war, at that time

[
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nobody questions 1t; nobody says that
this is a restriction on the liberty of
the individual, Mr. Mani would be sur-
prised to know that in the Second
World War every smmgle Japanese 1n
America, even when they had been
there for three generations, was
interned and kept in camps, and in
that country even the American
nationals who had married Japanese
had been kept in internment camps
and they were not trusted by their
own people, because this was neces-
sary for the prosecution of the war
effort. And if any such restriction on
individual liberty is imposed here,
they become very worried. During

the 1942 movement, when the
newspapers were banned, when
news was completely  censored,

nothing of the movement could come
out in the press, at that time none of
my friendson the Opposition side was
ever worried as to why the press was
not having freedom. Even the press
did not complain about it though the
press is highly touchy about it at this
point of time, and I submit that these
standards are not quite correct,

I would not like our friends here to
think that in this country we should
we such representatives of the people
that our own people should begin to
dislike us. I do not like to think of
the fate of Mr. Chiang Kaishek who
was not able to carry his country
with him and who had to leave his
country and live abroad for the last
so0 many years. Also I do not enjoy
nor like the fate of Mr, Syngman
Rhee who was thrown out from his
own country because he failed to keep
that balance between keeping his own
people together as well as being able
to take help from foreign countries—
he failed to maintain that balance,
This is a very difficult balance to keep
and Mr, Syngman Rhee had to leave,
and his son had to commit suicide
very recently. This country’s leader-
ship knows the pulse of the people
and even if people may make tremen-
dous efforts to undermine the leader-
ship of this country and the leadership
of this Government, the fact remains

A
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that only this leadership and this

Prime Minister of India knows the
pulse of the people and tries to keep
the people happy and satisfied, and
promote things in the interest of the
country. Surely our friends do not
want that our leaders should become
like Syngman Rhees, who may please
American friends but be thrown out
of their countries in due course and
their sons may have to commit suicide.
As a third example I would like to
quote that in Japan, recently, when
some American friend was coming
there, the people were so hostile and
so angry that they practically refused
to receive him. People became res-
tive and even some attempts were
being made to shoot some of those
Ministers of the Japanese Cabinef,
because they were not happy with
their very pro-American and anti-
Japanese approach, or may be it was
exclusively a pro-American approach,
and that created difficulties for the
leaders of Japan in the country of
Japan.

Our leaderg want, firs. of all, to
satisfy the aspirations and hopes of
our own people, and they have also
to keep a balance between the help
from the Western countries and that
from the Russian bloc countries and
our people, There has been no doubt
about it that China has betrayed this
country and has let down our country.
There is also a very grave doubt as
to how far the Communist Party is
dependable in various matters,
because in their armoury deception is
a very recognised weapon; stabbing
in the back is also a recognised wea-
pon. Therefore I do not know how
far we can depend on them. But I
think it is very wrong on the part of
Americans to expect us every single
day to thank them and express our
gratitude to them. Where a friend
hag to express his thanks to his friend
every day, something is radically
wrong with that friendship. When
you need to express your gratitude
day after day in every meeting, in
every resolution, by every Minister
and every Member of Parliament, as
if we have no work to do except to
thank our friends, there is something
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wrong with it. If they are our friends,
they should have confidence in ug and
we should accept the fact that they
are our friends; there is no need to
thank them every morning, evening
and night. This is not a proper way
to treat friends, and it is not becoming
for their dignity to expect or want
thanks and gratitude from wus and
from our leaders and from our people,
because we are not equals then; if
we have to thank every day, then we
are not equals. We should be func-
tioning on a basis of equality and that,
I think, is highly necessary in inter-
national affairs,

Tre DEPUTY CHAIRMAN:
time ig over.

Kumart SHANTA VASISHT: With
these words I offer my thanks tq the
President for his Address.

Your

Sarr SITARAM JAIPURIA: (Uttar
Pradesh): I thank you, Madam
Deputy Chairman, for giving me this
opportunity for participating in the
debate on the President’s Address.

I hope you will agree with me that
‘it is a happy augury that Shanti is
talking of war, weapons and fronts,
and I do think, and I hope everybody
feels and realises, that if the Shanti
Pujaris can think of and invoke the
blessings of gods with Sudarsan
Chgkra, or bow and arrow, that would
certainly be a great thing, and the
victory of the country can be certainly
assured.

Now, the Chinese attack has un-
doubtedly been one of the most un-
fortunate events in the modern his-
tory of our country. It has been a
gross betrayal of the confidence that
we had reposed in their peacetul
intentions, if they at all had any.
They have not only attacked us but
have occupied a great portion of our
territory. In both the Houses% of
Parliament, the solemn resolution that
was passed on the 14th of Noverhber
last year, I am sure, needs no repeti-
tion. That Resolution was to drive
out the aggressor from the sacred soil
of India however hard and long the

!
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struggle may be. I respectfully sub-
mit, Madam, that the President’s
Address does not make any mention
of this Resolution, one of the most im-
portant Resolutions that has ever been
passed by both Houses of Parliament,
but this much it says in paragraph 9
on page 3 of the Address:

“But the experience of the last
few months has warned and steeled
us and made us resolve to protect
ourselves from this menace”,

Undoubtedly protection has to be
done, but what has happened to that
Resolution? Have we forgotten that
Resolution? How are we going to
drive the aggressor out of our coun-
try? Not by protecting ourselves but
by attacking them even if it is on our
soil. The spirit of the resolution is

not visible. And, if I might say so,
Madam, this situation needs great
attention. The supremacy and

sovereignty of Parliament, the reso-
lution that was passed by it, has got
to be acted upon not only in letter but
also in spirit.

In fact, many politicians have been
saying, and probably rightly, so, that
the enthusiasm of the people has
cooled down, Who is responsible for
that is at the same time for all of
us to judge. If the first citizen of
India, our most revered President, in
his Address to both the Houses of
Parliament does not even mention of
the Parliament’s solemn resolve of
November 14, 1962 to drive away the
Chinese and talks of merely protect-
ing ourselves, how are the people to
react to a change in our stand? It is,
in fact, a matter of regret that quite
a few politiclans have been taking
advantage of the present gituation to
feather their nests by preaching class
hatred, by shouting ‘from housetops
that businessmen have not contribut-
ed enough to the National Defence
Fund, I can only say that this is an

unfair charge.

Madam, the Colombo Proposals are
before us and I sincerely wish them
all success. They are up against a
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[Shri Sitaram Jaipuria.]
ver. d.ficult task. The fight belween
Ind 2 and Ching is a fight between a
sa‘nt and a rogue. There is no doubt
th. . ultimately the victory 1s of the
i bhat let ug not forget the agony
» sa.nt ha, all the time to

&L 180,
Paragraph 11 on page 3 of the
Ad.re:s says:
“After full consideration and

+ » =~_nce to Parliament, our Gov-

» nznt conveyed their acceptance
v thesz proposals, as clarified by
t Colombo Powers, without any

vy rvation.”
memory; does not fail me,
3, the acceptance of the

Cn.cmbo Proposals along with their
¢. : “cations, wa. conveyed to the
Ceylonese Prime Minister before it
was considered by both Houses of
Parl ament. If a decision to discuss a
inae..r in Parliament is “full consi-
dur...on and reference to Parliament”
I have nothing to say.

We have made very great progress
in the field of education. But we
should know that the curriculum of
schoolgoing children is too heavy. The
tex.-buok, ara often changed. Teach-
ing of science in the elementary
classes is quite unscientific and un-
methodical. In the field of technical
education we should have more of
short-term courses, There is no doubt
that we need a large number of
trained graduate students and engi-
neers. But more important is our
need for having semi-skilled super-
visory staff, They are to take hints
from specialised engineers and have
to ensure implementation of projects
at the workers’ level. Practical ex-
perience in industry revealg that this
clas, is not coming up as it should be
to ensure smooth functioning of
‘ndustrial programmes,

There is no deubt that there has
been an increase in certan lines of
mdusirizal production, Tut overall
industrial production has not been
commensurate with owr reguiremenss.
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What ig still more surprising is that
neither production nor consumption
rise or fall steadily. In one year the
production is shown as abundant, but
only a few months hence we feel that
there 1s a shortage of a certain com-
modity. One glaring example of this
is that of sugar. In reply to my ques-
tion the other day, the Deputy Food
Minister mentioned that export of
sugar during the months of Decem-
ber, 1962 and January, 1963 totalled
41,101:2 tons as against 66,827 tons
during the corresponding period last
year. In East Uttar Pradesh and
Bihar production of sugar went down
by as much as 30-35 per cent. This
has happened, if I might submit, due
to the hectic propaganda undertaken
by the States, of course, in accordance
with the policy of the Centre, Do you
call it sound planning? It has affect-
ed not only our much-needed foreign
exchange but has also been responsi-
ble for the shortage of sugar to a
certain extent for our internal con-
sumption. There ig rise in sugar
price and fears of rationing and con-
trols cannot be ruled out with their
natural consequences,

Planning in fact should inculcate
zest for new ideas and vision. But
what ig the state of planning in our
country? Here the Planning Commis-
sion with its staff has bhecome a
permanent feature. It has become
stale in thinking, if I may submit, and
in its working. It functions more or
less as a super Cabinet treating
Ministries ag errand boys. Many a
time it is influenced by various heads
of different Ministries and this mars
independent thinking about planning.
It acts as a super body either to put
its stamp of approval on projects of
various States or as an obstruction in
pushing up projects by others. It has
outlived its utility and should be done
away with. Why not have a Planning
Ministry instead of a Planning Com-
mission where we have a full-fledged,
sincere and straight-forward Plan-
ning Minister and thus utilise the
great talents that are there for better
use? I am one who is not against
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planning as such. But I feel that the
planning in our country lacks in co-
ordination and integration and it has
thrown us into an abyss of waste,
confusion and miscalculations.

1

The President’s Address in item
No, 16 on page 5 speaks about the rise
of per acre yield in certain agrieul-
tural produce. The hon. Minister of
Agriculture the other day, on the 30th
February, in reply to my question
observed that there was no overall
advance in agricultural production in
the first year of the Third Plan and
in the second year also, on the pre-
sent reckoning, the progress may be
quite medest. I trust that our Food
and Agriculture Ministry must have
supplied this figure about the increase
in agricultural production. Why then
this marked discrepancy in the two
statements? Tt is for the Ministry
concerned to explain.

Before I finish, Madam, I wish to
express my gratitude to our most res-
pected President for his Address to
the joint Session of Parliament. I end
with the hope that whatever else may
happen in any spheres of our ti-
vities, our solemn resolve as solidly
expressed by our Parliament in its
resolution on the 14th November,
1962, to drive out the aggressor from
our sacred soil would be honoured in
letter and spirit, Thank you,

Sarr ARJUN ARORA: Madam
Deputy Chairman, 1 associate mysel?
with the hon. Members who have pro-
posed and seconded the Motion of
Thanks to the President. I am parti-
cularly thankful to the President for
what he has said about the war effort
of the workers. I may remind the
House of what the President said:

“1 ghould like to express our Gov-
ernments gratitude to the workers
of all these factories. They have
responded wonderfully to the cause
of the nation. This is true of others
working in fields and factories and
in Government undertakings all
over the country . . . .
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I should say that the President was in
7 position to say the same thing about
industry, about those who are res-
ponsible for the management of in-
dustries in this country. When the
Chinese aggression began, the workers
in the country were united. They
were not organisationally united. They
did not merge their organisat ons.
But they were united for one purpose—
increasing our industrial and defence
production.

The Union Labour Ministry took a
welcome lead and on the 3rd of
November it brought together the
representatives of all the central trade
union organisations as well ag the
organisations of managements. Thus
industrial t{ruce was arrived at. The
workers willingly agreed to work
more, to forego their right to strike,
to forego many other things in the
interests of the country and the war
effort. How the employers in the
country have followed the Industrial
Truce Resolution is a question. From
all over the couniry we get reports of
industrial managements, the em-
ployers of labour, curtailing produc-
tion, slowing down production. The
workers in the country offered to
work on Sundays, they offered to
forego their holidays. The employers
in the country have responded, well,

in a peculiar manner. They have
closed their mills. They have laid off
workers and retrenchment is the

order of the day. If thai is not fifth
column activity, what is it? Take the
example of Ahmedabad, the centre
where the workers, under the able
leadership of the INTUC, have built
a very sound union. In Ahmedabad,
10 mills have closed their third shifts
and 20 mills have suspended operation
of looms on a large scale. Nearer
home, at Kanpur—I find the Kanpur
industrialists are not here at the
moment—there are re-organisation
schemes. There is the scheme to
curtail production, there is the scheme
to change the time of work of the
workers which they could not enforce
right from 1953 and they have been
now enforced in the name of emer-

| gency because the workers are not in
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[Shri Arjun Arora.]
a position to strike and retaliate and
they are being laid off and the looms
are idle. In Bombay, 20,000 substitute
workers are idle because the em-

{
ployers in the textile industry, in a \

batch, decided that they will not em-
ploy replacements for workers going
on leave. Twenty thousand badii
workers, who wait at the mill gates
in the off-chance of being employed
as replacements are today out of work
in Bombay. In other parts of the
country one finds similar stories. The
Hira Mills of Ujjain has closed down
completely during this period when
cotton textile production is as im-
portant for war effort as munition
production. A cotton mill at Gulbarga
tn Mysore has also closed down and
the Keshav Ram Cotton Mills of
Bengal owned by the famous Birlas
has also curtailed production, and
this, in spite of the fact that the cotton
textile industry in the country has
made tremendous profits during the
last 12 months. They are curtailing
production because in the name of the
emergency, they ask the workers not
to strike, not to retaliate. They are
carrying out re-organisation, they are
closing mills and curtailing produc-
tion.

The story of West Bengal is of
course very alarming. Both the
INTUC and the AITUC which have
unions there have sent memoranda to
the Government of India and the
Union Labour Ministry. When the
Industrial Truce was arrived at, the
idea was that it would be periodically
reviewed, that its observance will be
periodically reviewed. This alarming
situation created by the employers of
the country is such that the Union
Labour Minister must immediately
recall the Conference at which the
Industrial Truce Resolution was arriv-
ed at and ensure that in the name of

emergency, the employers do not
victimise the workers. The stories
which one gets from all over the

country go to show that the employers
are doing nothing else except this.
The famous Hindustan Motors of the
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has lauched a political effence against
the Congress and the Government and
the defence and security of the coun-
try, have victimised 15 trade union

workers. They publish front-line
stories about the war effort. They
publish  front-line stories in the

Hindustan Times claiming themselves
to be the biggest patriots and in their
Hindustan Motors they victimised
trade union workers during this
emergency when they know that for
the sake of the country the workers
will not strike. Now this is the situa-
tion of which the Government must
take immediate notice. The workers
of the country, almost everywhere,
contributed one day’s wages to the
National Defence Fund. From a num-
ber of instances, it ig clear that some
of the employers in the country have
pocketed the workers’ contribution
altogether. The workers work for the
day and their contribution was not
sent. Then there has been an extra
day’s work and every day’s work in
an industry means some profits to the
industry. It wag the moral duty of
the industry, if it has an elementary
sense of unity, to contribute its profit
of that extra day’s work to the N.D.F.
That they have not done, That is
something which the Governmert
should look into, The indusiry in the
country has failed the country during
this emergency. The very fact that
from all over the country one gets
reports of factories closing down, cur-
tailing production, makes it obvious

that the industry is not interested in
the defence of the country, in
strengthening the economy of the

country but is utilising even this
opportunity for greater profits.

" The Gujarat Branch of the INTUC
has recently passed a Resolution and
said that:

“It was a matter of great regret
that the labourers, who had worked
enthusiastically for meeting the
Plan targets of the indsutry, should
be made to suffer unemployment
by industrialists just because of
slight difficulty.”
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This ic what comes from Gujarat.
From West Bengal also one" finds
similar story. The President of the
West Bengal Branch of INTUC says:

“We are convinced that the
national enthusiasm that has been
demonstrated by the working popu-
lation and the poor middle class
during the emergency, on the call
of our leader, Prime Minister Nehru,
is conspicuously absent in the rich
and the capitalist class in our coun-
try. . i

The industrialists having been
motivated by  profiteering are
seizing all opportunities provided
by national emergency and indus-
trial truce resolution. The workers,
it seems, are in a boxing ring with
handg tied behind their back due
to the truce resolution while the
other side, the employees, are with
their open fists and protected by
the resolution.”

Serr FARIDUL HAQ ANSARI:
Take action against them.

SHRT ARJUN ARORA: That is what
I am demanding and I am glad that
at least on this matter the P.S.P.
agrees with me.

SErt FARIDUL HAQ ANSARI: The
P.S.P. agrees in all the matters that
you have proved against the capita-
lists.

Sart ARJUN ARORA: That is a
good development in the P.S.P.

SEr1 FARIDUL HAQ ANSARI: Not
a recent development. |

Sart ARJUN ARORA: 1 am not
reading from a communist publication.
I am not quoting Mr. Dange. I am
quoting the President of the West
Bengal Branch of the INTUC. I am
reading trom The Indian Worker pub-
lished by the INTUC. When 3 respon-
sible and constructive trade union or-
ganisation like the INTUC feels that
way, Madam, I cannot imagine
what the workers at large in the coun-

1
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try will be feeling. 1 think that in
the interest of national defence it is
necessary that suitable action should
be taken against those capitalists who
have curtailed production during this
emergency. It is also necessary that
immediate and quick action should be
taken on the Vivian Bose Commission’s
Report on the Dalmia Jain group of
industries. I am happy that this House
will be discussing that Report one
day during this session and I will deal
with it when it comes. But I do feel
that it is wrong for the Government
to allow cement, sugar, cotton textiles
and many other important industries
and a section of the powerful press to
remain in the hands of those criminals
whbom the Vivian Bose Commission has
squarely condemned. That Report was
laid on the Table of the House on the
23rd December and a vigilant gov-
ernment, particularly during this
emergency, should have taken over all
those industrial enterprises of that
group the very next morning. I am
sorry that the government of my party
has not done it. I hope that the Gov-
ernment wil] do it and do it sooner
than later. (Time bell rings). 1 will
take only two more minutes, Madam.

720

An independent Member of this
House, my hon, friend Mr. A. D. Mani,
the other day stated that the Chinese
refusal to accept the Colombo Pro-
posals should lead to our declaration
that our acceptance lapses I was amaz-
ed to find this usually intelligent Mem-
ber, belonging to an independent group
or no group, was willing to accept
the Chinese lead. I personally feel,
Madam, that during our struggle with
the Chinese aggressors the only dip-
lomatic victory or rather the most im-
portant diplomatic victory that we have
achieved is that we have accepted the
Colombo Proposals which were fair
and which were as near to our 8th
September line as possible, and the
Chinesg have not,

Serr A. D. MANI: May I ask
the

SErt ARJUN ARORA:
yielding. |

I am not
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Tae DEPUTY CHAIRMAN: Let him
finish.

Sur1 ARJUN ARORA: The hon.
Member accepts the Chinese lead and
he says if there is something that is
good it becomes bad because the
Chinese have not accepted it. Well,
the Chinese are being condemned to-
day and they will be condemned more
at the bar of world opinion.

Surt A. B. VAJPAYEE (Uttar Pra-
«desh): Who condemns them?

Surt ARJUN ARORA: You.
SHRI A. B. VAJPAYEE: Thank you.

SHrt ARJUN ARORA: And they
‘will be condemned more tomorrow
‘because they have not accepted these
proposals,, I mean these Colombo Pro-
posals, These proposal should, I think,
be utilised as our biggest handle to
beat the Chinese with as far as Afro-
Asian public opinion 1s concerned.
We should not falter and I am amazed
that a very intelligent Member of this
House .

Surr A. D. MANI: Thank you.

SHrR1 ARJUN ARORA . a per-
‘son with thirty years of experience of
journalism, asks us to follow the
‘Chinese lead. I want to tell him that
as far as we can help it, we will not
follow the Chinese lead.

Surr  A. D. MANI: Only the
Colombo lead.

Seri ARJUN ARORA: He may, if
he likes, follow that-lead, (Time bell
Tings.)

., One minute more, Madam, so that
T may deal with my friends of the
PSP Madam, the friends of the
P.S.P. get annoyed whenever you speak
on the foreign policy. This morning
my colleague here Shri Satyacharan
said that they did not accept non-

alignment and then Shri Ganga Sharan |

Sinha got angry. The other
said that they want us to

day I
join the
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Western Bloc and Mr, Rohit Dave of
the P.S.P. got angry. So I am unable
to fathom the foreign policy of the
PS.P.

Surr FARIDUL HAQ ANSARI:
Read our policy statement and then
you will know.

Surt ARJUN ARORA: I have read it.
It is as confusing as you are. So the
P.S.P. in the matter of foreign policy
igs like the maiden about whom the
English song says:

She will neither say “yes”
She will neither say “no”.

s} fawermaTe werenT=ray Sretean
IraTafa wE AT, Y egata wged
Futpmon  frar o gEE far
YIS F TEATE @ AT, @l 9%
qETE T 99T § 9ud faydr Fv
wafe g agr A%y, fa=g I @
g St wfmai mhomen § ® 0w
IH A § FH I FATH ATEAT
aoAaT g1 JE% Ay #§OWW
gg deua W fzg § A7 I §.
gl 97 # e T oA WSS
FIAT AF |

qai aF whowr ¥ o gwadir
CIECIE T o e T (L
Tai A OTE E, AA ¢ g9 A
FeAT TzaT gfF g @R ¥
g W AN gAE IR W I
o fean gfF o &% s §
fa® AT ST w&g A1 I oAe;
# wifeq 9 A FT 9@ | qGT W
g g foas de a0 FT g A9
gyt & #aae wfed @ aF
W AT T TE ) IHH A AT BH
HUAT 50 req AGE F 9@ | TF
IR H WA F ATAY TGAT F1gAT
21 99w duaEdly deer ¥ S
gAF S, TET, Iz, fasret IeAvEA,
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g0 S, JAR A, wegfafm,
AEaTed, e, Mg awge,
g Gewz g Fax § w7
fraffer frdra, o= @@ Qo &d
FLEF | @A TG Ao N garar
e forfa < o o g
e 98 q1fF g0 ¢ fafqa aw
A Ga7 FA AR FAIGET AT FT
MF—FIT W93 fafaga =T )

g HIgw FT gma qEw o9v
v g fafags =@ A g dar #X
ax v R fafmr @ gz w1
g7 4y fufaea Jea o) g7 dar 3%
@ ¥ fafega gea ) Fvew &1 4r
< v fafmgs asw,  gar #T 9@
y - ¢ fafeua 3eq Frafady Seeadz
# 3,8%,000 fafasst FaX gH § AR
FITFY 3,55, 000 faloreer | fawelt &
JACA FT AL @ THC AT § 8
fafrms  fadare O Faa W
fafaga fedm@re  fawdt 1 9@
FIAG | AEE MR R Fafoma
& 937 FET 91 A A FL q FAad
g0 ¢ fafem =1 1 Sar <8 fafoa
<A 97 FTT 97 HR gW wy - o Fafema
&9 931 F} wF | gegfafman & IR ¥
AT e g8 91 fF g7 0¥ g
29 937 FHT A ZH IIT FX qF {56
FAR T | AEHETEAT & qILH AT
Y qg A1 5 g We g SN
AR §H Y3Xoo & TAT @F | e FT
Wt a4y gra § | &7 97 & & fafagw
T A #X 9y ¢ ¢ fafwmw
qAfT ek F X § 38 5 9T
fiF 0¥ 9 B & §a1 4T A JaT
FTFF 209,19 T & | < FIEHE
oY 78y feafg & ) 3w 9@ & @
it qor T T Ot % g9 99 qew
g, 9% d4q § &Y 9 €18 ¥ AT
mmw&mm%uaw

an1nr DO e
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§ fr g woly qem ma § aww @
g4 | T YR qg W Far o & fw
T AIATS a5 <gh, a8 faeur § )
T3 TG 9Al A g Fgar WY faer
& 1 T 7Y ¥ f g fawger &= ol
AR T | wiFT aga o o0 & gw
FAAT T AT TgI T T & | e
FLHESTIAFATST ARAA ETE F FT 3" 0
TR fFAeT T &% 97 AR g
IR0 § BAR FRATIE &1 &7 9 |
farfar Fwesr U= Teqde FT1 A&y 9T
¥{o G ST o IMTo &0 HIT TGN
g ¢ AR STo Ao Yo &I X
qr | TR Tg ¥ T9H G 3T T A FF
fF g7 & "TgTF W g0 oY qET By
Tifer qEf < 9%, T T oA fwAT
T & fF g wadr st 7 faage
B T, TG I TEE |

F.r t

FE T FW F wEged FT IO
foperr AT & 1 TOF 919 A9 A5 HY FEr
w7 § fr gwe wfy § swifa S & 3
FaR FA #1 qfT g 3G AR HW I|W
Fr wfa gx T 1 oEy e § e gam
ar ¥ 9@ wfa 7t afew mwfa & w7
ST | IR F aR ) § Tqrs fw
T F TR FHIR g A Lo frdmTa
a3 2FEL GQT T a7 HR [ & QO
79 oo fFAH LFFXEATTE |
o o A1 |/ o F 98X L5 0 fwAmm
grar a1 [T AT F 4% "G {500
firarra I W DT W wwr &
AT § oo framra g 41 7
T g ¥ o HARTH FIN & 747 |
ar 39 a<g ¥ AT T AEF 4T IqF
fearg ¥ it ew qga@ G 4 g0
g s® fF g A 9 UF AT §
w50 fRAMTH T § I STAH A
380 YT “wfmw F 3eve wfw
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[ famasare wrremadt Sifsar)
T AT & 1 &Y W AT AZ TET HWQ
fF gnw FiT T9m 37 & AW W
TiFeaT & AW ¥ q39 AW ad
T §, S TET | gER AT F qAE
HFITHRFE, TR, G TR GHR
e oqt feafq &+ g7 a8 =W F
f& aga saidr SAET § @ 7,
T3 AT T R §, d1 g AT 7 7
wt ST &1 & Qe & | ghvar e
W adt § IR gEfa § g agd
ic -

qFE F1 AIMY | TEFT dErER
wfq 3 A9 F 97T AT H € 8o

" fEAmm A H wT q® Q0 gF R

AfFT TITTA F 98 I8 Qoo oY MR
TR 98 g ¥R&o 9% T W, ql qgl
Al wfyw SOw g% & | ™ =g
HE #F TEF {350 AT AT wA 3I¥go
Y€ g 1 qE T AT AT F O F

© qgd {930 FRAmm qvRF & fgwa

¥ 9 gr 91 WYX A & a1 98
¥R & T & oy fF @A F 280
¥ {550 9T mar &, AR weEfrar F
¥afo ¥ §980 TETTH & | H LU0
RN T E Fawd agg Tww
S FT W7 ad) V7 §, T F1 AY A
AL IT 99 A o ¥ g F #
HEA FT GG AL AT @A g, FaAw
Zdl arg #' MT A wAfaw w7
aigar g f faw Soa & g7 gerd &
w® & IaaT afe aw ga% T F T
B qET A 3§ A A AH g fE
Tl a3 T & ARG FomlT
aga 3afa AT & | otar BF F WA
araear s A FEy a1 5 wgh e aga
g g, =17 aga It &, 39F g7 aga
it § Afew Jff aEEE a0 dEr
a™, @ | FE R
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AT | Farar Ty W I A
qT w4 AfFr g @t qf o &
FEX T AT Al AFQ AAT TE | F>T
war o @™l w IATeH §31 T
eqraees) a3 Afe 4t sqt @
¥ar @Y @i faewi ¥ SART wAW
qTR # wEwEEdr 37 1€ 0 =
T qTHA TG FT &9 a9 9 SFHT
syifiar ofr AT g § ste Tregafy S
F AT § Sl 3T WHY § oo
i Ay € 99 ¥ HaAT w@wr

TA I A ] TR G
adt # SEeqe faewedt @ oo
T HAT FY afeq FT HEHAS 9T ghaT
IRXW R " TR TG | qWAE
Trggfa AgRT F ST R gR IAAT § .
‘g3 "WYni g7 q g fgAm 8 R W
FIT FF I AT I9F A0 wfeq F
W & qgmEy foar | 57 wram o
T Faa gqm7 § mi< gfafe gt
st afew g W TuR wifet F
T HART ¥ W@ TR, . ) g
g | g wfva #1 QE gaTa @
for g} T & gefad § g %) gwen
HEF FLAT 97 AT TR T a5t §
ar Avee F1 aufe gy 8 oY feafe &
ag Fgm fF ga wfer & warg Tt
"Et fa & 9 A feegw s ST aw
g W AT A 9, faopw e
aifgg g & g e 3y ™
g AT, g SRR §Y weer T
47 HIT SFF T THEIET gRTL A7 T
HUFAT FIT AT FAFT ART HIHAT
FTA 91 | TAT O ey AT w7 9
g T aq! ugi a7 fawam w79 9 fF
AT & FHAT AT FAT 937 O
FEIAT F AYHT F o=@ FT R §
X SEFT GF g FT WHAT 9ST )
3g foww o & fey =1t a ) A
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NI § A FTH ggedl § 39 93T
LE T -

A
THY G § GrirEarT & aR § AT
W AT & | g A S T ayfwerT
F frrra v g1 J3TR A7 Fifarw A7 MK
g 9 I 39S a9 W 93 aF a"
g RT ATT HTAT 987, AT q7fir &y
T, AMET 97 [T 937 AT TR
FBI T T\ I oy Teforedy
¥ AR 9T T 3 5 vy AT
AT @ A R g0 Fod #T F AR
wfFe® oAt TerEl & mae W)
srean & e <141 39T & 7% 9% g
fafcqar i sa fF agf A A &
WA T W I TR g ™Ml 9
I T @ AT IR R g asy
S, Feqr FX A | 97T 9 Gl qrad
oy o gt § B swEd sy oA
A A, WHAT FAT A, HE FE FF
T, mfz wfe | sw s9%F wEfm) sy
froge w1 foar W @) fRe owE WY
HY FIT FLH T | FAG ¢ WA, (28R
¥ 39 T, (85R aF T Qe Rod
vy s fam § sl 1 oFr Ak
¥, AT agr Y IrEl qF #X T W
qr qg #Y Afgamt w1 S F T A,
TZF G FA T AT I AT FT
¥ Ty 3gh A O dar 9% 9 @ aw
o) IEw § g gow oa4v A oww
wY fer afgaml 1 offam awr
IQ A A A § AR A e A
AT FT, 45 T § AR T N&we A
qiffea & 9ET QU ARE T FT AAT
I g A W/ &, TR afomm %
FT 3@ ¥ war Ay | ar ody foafa
% @ q@ T A wewaedT g W}
™ AR Y g sty g &
S WET WA HAEEE 91 ,
PR AN . |
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TET g w2 F oA § @€y
AT ==t Y 7F ) 7g 5 A R owd
XM w&egr & o faar, W fa,
97 %7 fur wR 9 FE e N
TR ¥ cefafrEaa & O~ ¥
AT AT TR & For— T ST T
afY AR T I 3F T |
feafs ag & % vt o= qa=am w@man
T SR [ESAT gAY FT qF QIO
o a9 & Ay S T
ST GRET FIT F TG S0 A IR
JFEn AT Wgm AR 4 AW 0
YA TEAT Y, WAL A, (e @ v
AT AT FW F AT 99T | W OF
TET L TR § T F GHFATE |
7 & fawly #) avgw #7 wrzaw far
T SF & F7 AT fF AvRge ¥ A=y
¥ AR agr § A § B g AR S
qUATT HIEHY FT qgF A FL @ Ar
T AR e Fy wr & q| OF
JYAT 2 Y TR AT 77 J7 e
ST | TER ¥ FE F g g,
TF A QAT g S § fear AR
gt fage o gl axg WA W
ATEHE AT GY, AL T AHE A
2, fay g T ngdEw AL
N osdE goA AW § 6w, 39
/Y TAT, Yo TAT, WY A, ITFN
qefis A1 AFEE A AL | TER 9
N F FG W fenfr g d A
T Al F FemaRw fear war 9r
Ife g FaRa § § Y R o
T g W F fad we o
T | &Y S e JerafE A AT S
T TEY § 5@ ¥ fawdid g J@q

§ fr wefafadzw & waa &l
T A S FAT TE F F W FH
FE@T IRT § Iw F faww g @
¥ @ g9 e ® ofY Ty /AT WA
oEaEE g1
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T AN T A 9F A oA9T A0
T 5 A & mret W A U
TF U qHT FTH T2 AT 06 7 4R
far g ww 4% WA A oF oF
fer & fgae & maft gy 3 o )
e NI TR F AT qg g4 a<g 77
uF qfoq| FT IATET A7 ST A A
o= W & ey gy qr @ o
¥ & grEe A A8 g1 (F 99 AT
FY GHT gAY AT qq A¥ IT F FOH A
WY G I o IT T FIH AT AR
§ a9 AT ®Y FIT AGY T A AR
¥q &7 9fone gg gt @ fF Wl
Y Y T aFY 4 gElad THE 2T
T FQU TG | AT TG IITD
fad 1 & o F w7 qgA FRar
o Y FE I ¥ ARy §
&y ogt s @ R fam Fv e
war § a8 fagra § s "=y a9rar
&, Wl F gaeT T Y FT Tied,
wg # oF far 3 w18 a3 O Al
¢ afsa @ g @1 FaifaEg #0
¥ AT E T T I §
T AT 7 Y g qw T Fg AR
¥ AU OF AR AT € ) AT A
& o aY oo g afaears Sy =
g5 R faw am wfFen = 3%
% & uw uF faT 7 o #T W w Ay
Yar £ Afw a3 e § fF ew T
el FY 39 & A WA & 1 qfR [|
WY FSHAT § A1 g AT qCT A
Yt wfed ol afy gd Frar & &
W &Y Y 39 & q4T FET g
wre qfs arfior greer g a9,
VAT AT WY TF GgAT A A
T T AT FTEN AT A FEN FT A
7 £ aFy A gafad 39 7€ =T (ot
—grel & wreveT A o w9 qwr any
T @ § AR wg ¢ fav Sfsrr—afoey
T d AfFT qgT Ao & W9 v ay
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qAar qE & | o I 9T 7@l T
7g Frrera # fr ¢R e ifed,
T I FTH A FLAFA § AT 79 &
e AT T § wie g
o7 &1 fgeaa gl grar & 1 78T g
R AN Y TRE Q) gTEEEw |l
qg ATHIT 9 Y qgar y, TG 9T q¥qv
¥ | T Fear § g3 g Fer )
I Ay § & sqmnfey O, 4y anet
qT 399 9 | & AfFT AL YA ag
I 9% STar § SV fF whE wedt
T F @q & F9 FGqT & ar A ]
1 31 O feata § ag St Y awwr AR
Joet g fe ma & fay R st faara
o=y & AR AR ¥ fay &F 7l 2
g 4l g I awdr {0

T ag ¥ G F qER SR
Y R E (Time bell rings.)
@ fae & @@ T § |
i @Y M qERT AR UF qd
TRy QAT EN F IR A CF F AR
us wirgew s g e § AR g
feafq @71 fmtor &< four § fF gk
st ety W AT A M T F TEHT
ard fera f&¥ § \ #% f w
gar 7t g et T fF A1 w1 ae
ST W@l 9 @Al | 9B dN @
FETY WX A TF ’IAT, G AT
qT WIS AT FAT &0 AT HTSwA
g g & fF T 9T ¢U-Ro Fo
FAX & | g AW T FT 9L A
@ &, I F1 AFA FT FIE LA A
qIFd ALl &, I9 WA qTET e
e ¥ gt & SrTa gam e saranfeat
Y o6 foar war § 1 dfew o
geee sy @Y 9 #7  feurdde
&Y TFT ¥ ALY WY TeS TR A A Fwt
%Y FEAT faam™ # St # Y | e
eaTfidY #7 @6 9T W@ E 1 OY e
Y& am e Am e am A fire
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T foFaT ST S & R 39§ e
Tl fF owT Y & &y, Qe
FC T A FH L AT A CF
TR A S 7 ¥ 9 & wfa
9t f5 9T FX W ¥ g
¥, el W@ g%d 9 3g 9T & ara
IOy UF a9 W guTe &7 famm g
AR gET & T | TEFE A TG
9T AT | S FT AR ¢ 4T | 1 sy
TAT H & HW, R AW Jq FT qEA
q7 97 AT {4-Ro To dar & § |
AT TFEIST [euede #71 gr 98 §
% 39 F gE FE AIGH AL 1T TS
TR & FT T, FH AT B/H WHT
AT T AT 1 T 75 T
gE o A \

- gAYy ufsds  wEreEd FREr W
s e s ai A s § % ¢

“The Committee are surprised to
note that the important books of re-
ference like Indian Customs Tarift
Books, the clauses of which have far-
reaching financial implications are
not kept up-to-date and assessment

of duty is based on uncorrected
scheduled.”
gz feardve 9w Y f5 o favaa

forrrr AT wifgd agt WY qEY WawT
91 AT & | TG S TF FIA TAHT
T AW Y AW FE Fy Af
FTFTR TAT @ & I FT & WegqAn F3T
g1 ¥ afaqa ¥ A9 § wmedy wiiT
T e . |

5y ) dfaum & Tt § gIIC
 Hifg 7t g F F | R
fod T ST {8 W S
¥ @ 39 WA @1 wiofea fear &
T § S A e wg Y
gH 9 W7 ATaT L0 & AfwT q@er
wawE qg a1 g afed fF sl
glaqr & mqEe N IW A AT
. l
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qT @, T 3 779 ¥ | I Gfaam
FgaT § (F wast &1 (@A sty & ww
TG J9 fear oy a1 R s oy
gfam & fag W w9 #1 aqg
TEAT AEd § ! oqr agy dfawra &
gfa s=x g ?

La fagw &< & & ardan F<ar
g o o sreae 87 faq § 9% «xa
HFTT FaT |

Surt M. M. MEHTA (Gujarat):
Madam Deputy Chairman, I rise to
support the motion. Some hon. Mem-
ber complained here that nobody says
how to expel the Chinese aggressor.
When the country is attacked there
are so many fronts and we have to
fight on all the fronts. Especially we,
Members of Parliament and Legisla-
tures, weddegq as we are to socialiam,
have to fight on the mest formidable
front that has arisen due to the cir-
cumstances. Here I would like {0 say
that the Chinese aggression, while
retarding the progressive forces of
India, has given a tremendous oppor-
tunity to the capitalists and the ex-
ploiters to strike at the very root, at
the very purpose of our economic in-
dependence. Thesa exploiters have
tried to exploit even this national cala-
mity to the extent even of trying to
overthrow our national Government,
The other day it was heard that the
Swatantra Party Leader passed re-
marks on our Prime Minister that he
should have been dismissed long be-
fore. I happened to meet one Ameri-
can expert and he showed his sur-
prise and indignation at such remarks
from the leaders of the opposition at
such a critical moment. I would say
that if wishes were horses beggars
would ride. If the Swatantra Party
were to come to this place, they will
have to serve the masses who fought
for their independence and expelled
the British imperialists and not to dance
attendance on a few Rajas and Maha-
rajas who brought the British rule in
here and nourished it. We have to be
very cautious that while doing away
with the evil of Chinege aggression we

f
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do not succumb to a greater evil, There
i a clamour among the people today
shat due to pressure within and with«
eut this Government may succumb to
these exploiters, these capitalists,
These capitalists are organised and
just like the Communists are looking
for guidance and inspiration some-
where outside the country. And it
the Government does not take care
and take proper steps, the very goal of
independence will not be reached; the
very purpose of independence will be
put in danger. China has betrayed
not only us; she has belrayed the
very ideology of Communism by figh-
ting the Socialist State of India. But
shese  exploiters, these capitalists
wont’s betray anybody. They can be
relied upon very much to behave just
lLike capitalists. We have heard these
things from many Senators and Mem-~
bers of Parliament abroad as my
friend, Mr. Shastri, just now narrated.
Here also so many people are trying
%0 see that we change our basic policy
of non-alignment. They want to draw
us towards them. If Mr. Chakrapani
hag any phobia for non-alignment,
then I say it is not a non-alignment
policy, it is a policy of alignment with
all the people of the world. We do
not want to go anywhere; we want to
be aligned with everybndy, with the
people of the whole world. It is you
people, excuse me, who want us to
limit ourselves to a particular section
of the people. Our policy is not mere-
ly going here and there, as my friend
mentioned just now, ‘you go with
America” We wani everybody to be
our friends. To us the goodwill of
Russia is more important than 100
Divisions from America. To us Ame-
rvica’s help in time i3 much more
important than a few MIGs from
Russia. We want the goodwill of even
the Chinese people. We have no war
with the Chinese people. We are only
at war with the treacherous Govern~
ment of Mao Tse-tung and Chou En-
lai. When the Britishers were driven
out of India we never fought with
thelr people; we only fought with the
imperialist Government there, And
that i3 our strong point today. The
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strongest weapon of the world that
one can have today is the goodwill of
the people of the world and I think
by our policy we have got that and
in course of time you can see that
we are going to win. I have no doubt
about it. But we know, as I told you,
how these exploiters want to take
advantage of this moment. Take the
National Defence Fund. You will
find that the poor people, the common
people have contributed their mite
and stood by the nation’s cause but
the rich have failed tremendously.
They actually tried to exploit the situa-
tion as was pointed out by hon. Mem-
bers here. I do not want to expatiate
on it. We can very well read the
mentality of these capitalists from the
recent report on the working of the
Dalmia Jain companies. This is their
mentality. I am very sorry that the
Government, the so-called Socialish
Government, has not taken any step
on that. It pains me really. Rigorous
steps, especially at this time of emer-
gency, must be taken against them.
Even most of the ex-Maharajas also
have not risen to the occasion. Sardar
Patel tried to remove those boils from
the body of India but the scars re-
main. As a medical man, let me tell
you when the scars get inflammed it is
much more painful. These Rajas and
Maharajag have got inflammed ang in-
flated due to heavy privy purses and
due to the various privileges that they
have been given. 1 would like the
Finance Minister to let the House know
how much loss our exchequer under-
goes by giving exemptions from taxes
to these Rajas on their investmentsin
Governments securities, besides their
privy purses of course. Our President
has rightly referred in the very begin-
ning of his speech to our Constitution
providing equal status to all the citi-
zens of India. With all these privi-
leges to these Maharajas, where is
equa] status? All these privileges and
the heavy privy purses must go. This
critical moment of emergency in the
country demands it, Here I cannot
remain silent without thanking our
Finance Minister. My congratulations
to him on the Gold Control Rules that
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he has brought forward. He has
rightly been described as a ‘Rightist’
man taking the right step and I hope
that he will go with much more speed
towards the direction that he has taken
when there is no satisfactory respomse
from the gold hoarders. This is the
time when wealth should be tackled
and our goal of a socialistic society
should be achieved by reducing the
disparity. A capitalist couniry like
Great Britain also attacked their
wealth in their Jast emergency and we
can see how the disparity there is re-
duced nowadays. This is the right
time. By doing away with the aggres-
sors we can achieve our goal of a
socialistic State. Our next Budget is
ooming. More taxations are expect-
ed. People are even prepared for it,
but I hope these taxations will be in
the nature of reducing the disparity.
The wealth lying underground, unused,
or used for luxury should be taken
out first. What is the use of that
wealth which is not used at such a
eritical moment? Taxation should be
levied proportionately, of course, in
proportion to the wealth. |

Our President has referred to the
talks going on with Pakistan. Every-
body is agreed that we should have
good relations with our neighbours,
but it should not be at the cost of our
honour. Submitting to foreign pres-
sure, I hope, not an inch of our soil
wil] be given up just to satisfy our
friends who have helped us in time.
We thank them very much for their
help in our critical time. I thank the
British Parliament. Just now they
have taken a decision to give us more
aid. But there should not be any
submission. It is for our soil that we
are fighting China and I hope we shall
stand by the promise that we have
given to the people of Jammu and
Kashmir., They are very much part
and parcel of the rest of India.

We have accepted the Colombo pro-
posals. China has rejected them. We
do not know what rext, We are not
clear about it. I think we will have
to take a clear stand about it. At
least we will have to be clear in our

[ 22 FEB. 1968 ]

President’s address 736~

owpn mind about 1 am sorry that
we have not got back the prisoners
that have been taken away by China.
Some 3,227 prisoners were taken
away by them and we do not know
how many were taken away from
Ladakh and how many from NEFA.
They have returned only 720 of our
wounded men from the NEFA region.

S

The President has also referred to
the Third Five Year Plan, Of course, _
it should be achieved. It is the fule
filment of this Plan that will make
us strong. But under thg shadow of
this emergency I know that so many !
things are being delayed. The major -
part of Kandla remainsg undeveloped
after spending Rs. 16 crores there be-"
cause all the facilities for develop-’
ment are denied. The broad gauge’
rail connection hag not started yet.;
The national highway remains un-
finished, People there are mostly re--
fugees and were given promises of °
employment and means of earning. A _
free trade zone was planmed with
the very conception of the Kandla *
port. People were told that a free
trade zone will be set up and all
these twelve years preparations ~
were going on there. But I do not
know it, there has been something '
wrong with the machinery or there is °
some delay. Nothing has been heard *
about the free trade zone recently °
ang T do not see from any of the
Plans that we are going to achieve our
free trade zone. All these things are
delayed. People there are ‘Sara-
narthis’. They came there as re- .
fugees. Nobody is there to hear
them.

v

Tar DEPUTY CHATRMAN:
time is over, Doctor.

~ - >

Your

Smrr M. M. MEHTA: These things
should be set right very soon. I
thank you very much.

Sarr PANNALAT, SARAOGI (West |
Bengal): Madam, our President in
hig present Address has dealt with



737 Motion of Thanks on

[Shri Pannalal Saraogi.]

many aspects—social, political and
econontic, but I would make my ob-
servations confining myself to a few
salient points within the limited time
available to me. The President has
very rightly dwelt at length on India-
China relations. I would state in
this connection that the Sino-Indian
dispute is an jdeological conflict be-
tween militant, imperialist, power-
mad communism of China and peace-
ful, democratic socialism of India.
How could there be permanent amity
between peaceloving, religious-mind-
ed India and an atheist, Dbelli~
cose, belligerent, expangionist China,
frightfully deceitful, perfidious and
mischievous containing & vast army
of marauders ang plunderers? While
‘Panchsheel’ wag being signed, China
stealthily infiltrated into Ladakh and
started building roads and air strips.
To keep China as our friend, we
went so far as to declare Tibet as a
part of China. Ang as events have
proved, this has turned out to be our
Himalayan blunder and now we have
to build up Himalayan strength to
meet the Chinese dragon for all times
tc come. Never in the history of our
nation was this more true than to-
day that the price of defending our
country’s freedom, and integrity, is
eternal vigilance and increase of
physical prowess, It looks as if we
can never rest on our oars because
our enemy is both powerful and un-
reliable.

I would draw the attention of the
House and I will present before the
House how lack of foresight and im-
agination is going to cost the country
a good deal. A very difficult situa-
tion is going to arise in the country
because of the extraordinary fall in
the production of sugar this season.
Sugar production was 3 million tons
in the year 1961 ang it is going to
be less than 2.2 million tons in the
present season, which means that the
production will be less to the extent
of 27 to 28 per cent. While 1 was
speaking on the President’s Address
last vear in early May I had warned
the Government—and that was in
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the midst of plenty—about this state
of affairs. I had told the Government
that they have got to be very watch-
ful lest they should have toc face
difficulties next year, On the 19th
November, 1962, only three months
before, in the course of a supple-
mentary question which I put to the
Deputy Minister for Food, I asked
him whether he was aware that the
production of sugar in the season
which had just started was not going
to be more than 2.5 million tons and
the consumption of sugar in the
country was not going to be less than
2.5 million tons this year. There was
going to be an export of 5 lakh tons
which was going to eat up our re-
serves. In the circumstances, did not
the Minister feel that restricting the
cultivation of sugarcane was going to
hit the interests of everyone very
badly? The Deputy Minister, Mr. Tho-
mas, replied in the following langu-
age:

“As far as the apprehension
voiced by the hon. Member is con-
cerned, it is unwarranted, The
sugar season has just now started.
We have a carry-over of one mil-
lion tong of sugar, Ag far as ex-
ports are concerned, I may make
it very clear that we are not going
to starve the domestic market. We
are going to export only as much
quantity as would be warranted by
our succesg with regard to the esti-
mates of production of 25 lakh
tons. Of course, it is not possible
to mention any flgure at this stage,
but I can assure the House that
the production would be more than
the current consumption require-
ments.”

Madam, I want to tell the House
that all hig assurances have com-
pletely fallen flat today and they are
very much out of tune with the re-
sult that while he was gloating over
1 million tong carry-over, we are to-
day faced with a situation which I
shall narrate presently before the
House.

The internal sugar consumption is
going to be of the order of 27 lakh
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tons, Our internal consumption last
year was 25 lakh tons. Despatches
in the monthg of November, Decem-
ber and January have been 865,000
tons more than what they were in
the corresponding months of Novem-
ber, December ang January in the
last year. If the present rate of con-
sumption is not inhibited, the con-
sumption is going to be well over 27
lakh tons. The production this year
being less than 22 lakh toms, it will
mean that 5 lakh tons of our reserves
will be eaten up by internal consump-
tion. We have entered into firm com-
mitments of more than 5 lakh tons—
to be exact, 5.12 lakh tons—of export,
and this quantity is going to move in
the next four, six or eight months,
which means that the entire carry-
over of 1 million tons is going to be
completely eaten up before the next

season. And God knows where we
will stand.

Motion of Thanks on

In the years 1953-54, 1954-55 and
1955-56 we hag to spend Rs. 68
crores for the purpose of bringing
sugar into this country to the extent
of 13 lakh tons. I will not wonder
it the Government, not being alive
to the situation, wil] be gloating over
past flgures without coming to brass-
tacks. Government will be burning
their hands, and wil] be in a dilemma
out of which it is extremely difficult
for them to extricate themselves,

Another difficulty which we are
going to face is this. Sugar ig a very
good exchange earning commodity,
and the prices of sugar in the inter-
national market have already jumped
up considerably, We are in a posi-
tion to sell sugar without much loss,
but we have no sugar to export next
year. All these factors must be judg-
ed by Government angq steps should
be taken immediately so that sugar
consumption is inhibited and, if
necessary, rationing or sales through
Marketing Boards are attempted
without any further delay, I had been
to the Finance Minister this morning
ang 1 had also mentioned these things
ta him and T am aire that the Food
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«&d Agriculture Ministry will im-
mediately take steps in consultation
with other Ministries to see that the
consumption of sugar does not go
beyond 23 lakh tons thig year instead
of the anticipateq 27 lakh tons in
order that the country is left with

the some amount of sugar for the
next year.

I would like further to deal with
a small point. It has become the
practice recently of some Union
Ministers to make critical statements
which cast unhappy reflections on
the Government. Critical statements
coming from people at the helm of
affairs are likely to be bewildering to
masses wha may wonder what the
Government is doing if some of its
prominent members could not them-
selves improve the situation. The
admission of the Government’s failure
implicit in these statements may be
a good vote-catching device, but these
criticismg from the highest quarters in
land may erode the people’s faith in
the efficiency of the democratic form
of government,

Madam, our foreign exchange posi-
tion will continue to remain difficult
for many more years in spite of all
the friendly help and assistance that
we have receiveq and we may re-
ceive in future. I therefore whole-
heartedly support the efforts of our
Finance Minister to mobilise the
available gold from within the coun-
iry for utilising it for productive pur-
poses and for defence, Our Finance
Minister has set in a movement to
reduce the unproductive demand of
gold, and he wants to achieve it in
the democratic way, that is, with the
consent of the people. This means
that we in this House ghould take
upon ourselves to carry this move-
ment to every nook and corner of
this vast country, I wonder if this
House should not strengthen the
hands of the Finance Minister by giv-
ing a lead to the movement injtiat~d
by him. Some people have com-
menteg that the Finance Minister is
going to become unpopular by the
present step which he has taken. But
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I. would really congratulate the Fin-
ance Minister for the really bold and
patriotic zea] with which he had
been actuated. I would rather like
that he should be more serious and
more severe about it than what he
is doing now. (Interruption) 1 am
saying this because on account of the
criticism, he may lose the seriousness
about it,

The most assuring aspect of the
President’s Address lies where he
says that “economic development and
industrial growth are the very basis
of our defence preparedness”. His
is perhaps the echo of the entire na-
tion. People seem to be convinced
that the Chinese perfidy has proved
that peaceful progress of our egali-
tarian growth requires to be fortified
by effective defence programme over
s considerable period of time, and
therefore national endeavour for de-
fence and development must go hand
in hand without inhibition of ideolo-
gies.

Thig part of the President's speech
provides a guide to us in this House
t¢. consider how best we can meet
the challenges on both the fronts—
external defence and internal deve-
lopment—in  spite of imbalances,
bottle-necks and other inevitable
hardships. Here I would like to say
that we must undertake personal res-
ponsibility for the implementation of
any task assigned to us. I have
found so often the tendeney to pass
the baby on to somebody else to
cover our own deficiencies in our
activities. It is my personal convic-
tion that more effective organisation
and co-ordination in every sphere of
activity for the speedy utilisation of
whatever we have may secure the
needeq momentum in our develop-
ment process, Thank you.

Sermr M. N. GOVINDAN NAIR:
(Kerala); Madam Deputy Chairman,
it is a matter of gratification that in
spite of the severe stresses and
strains our basic national policies had
to undergo during the recent period,
the President bas reaffirmed the de-
termination of his Government to
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follow the policies of world peace,
non-alignment, democracy and social-
ism. All the same 1 expected that
there will be some indication in the
Address as to how the Government
is going to reorient the economiec
growth of this country to suit the
needs of the situation,

SHrt A, D. MANI: You will ged
it in the Finance Minister’s speech.

Surt M. N. GOVINDAN NAIR:
Ngotiation or no negotiation, there
are no two opinions in this country
that we should build up our defence
potential, and this task cannot be
done in isolation from the general
overall economic development. This
question becomes very important
when we remember that the present
challenge has come from a country
which attained freedom only two
yvears after we had attained freedom
and when it attained freedom, it was
industrially backward compared
tc us. So, in this context, we have
tc reassess and re-examine the eco-
nomic policies that we have been fol-
lowing hitherto.

It was claimeq in this House that
during the last decade we had made
an impressive progress. I do not
deny that, There was progress. In
the matter of agriculture, T think,
there was an increase of 40 per cent.
Industrial development was almost

doubled. In the matter of education
also there was progress. All that I
concede.

Sart JOSEPH MATHEN: 1t was
their alliance with Russia which ena-
bled them to get modern arms and
ammunition, and not industrialisation.

Surt M. N. GOVINDAN NAIR: But
at the same time how does this com-
pare with the other nations of the
world during thig particular period?
India was not the only newly liberat-
ed country. If we compare, we will
fing that though we have made some
progress, it does not compare favour=-
ably with the developments during
this decade in many of the other
countries. Even today, after these
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developments, 30 per cent. of our
people have an income below Rs. 15
per month; 60 per cent. of our -
ple have an income below Rs. 20
and even the top-most 10 per cent.
of our people have only an average
income of Rs. 62. This js the state
of our country.

Sert LALJI PENDSE (Maharash-
4ra): Annually or daily ‘

Sert M. N. GOVINDAN NAIR:
Monthly, ’

|

This is the pace of our progress
and unless we radically change this
rate of progress, it will be very diffi-
cult for us to cope with the situation.
Now, instead of taking lines which
will help further development, tend-
encies are soon patently which, in
my opinion, are detrimental to the
progress of the country. Now, in the
name of the Emergency, there is a
tendency to encourage more and
more of the private sector., Even
certain defence industries have been
allotted to the private sector. I think
this is a dengerous frend because, as
planned by the Planning Commission,
it we have to progress, there should
be investments and as far as invest-
ments are concerned, we have to de-
pend more and more upon the sav-
ings from the public sector. Now,
from the figures it iz seen that in the
year 1960-61 the public sector hag a
saving of Rs, 35 crores, while the
private sector had a saving of Rs. BO
crores. Now, these two figures
should be understood from another
angle. The private sector had made
a net profit of Rs. 240 crores of which
only Rs. 80 crores were available for
reinvestment, Rs. 160 crores were
distributed by way of dividends,
while in the public sector the whole
saving had gone mainly for reinvest-
ment, So, while planning for the
future, the Planning Commissipn
mainly laid their emphasis on the
savings from the public sector and if
today in the name of the Emergency
vou are going to change the pattern,
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that will adversely affect the future
development of the country,

Here I was surprised to find that
one of our colleagues wanted even
the Planning Commussion to be scrap-
red. He said that he wag not against
planning as such. The little restraint
that the industriaiists were facing
due to the activities of the Planning
Commission had become absent. Now
they are trying to find out ways and
means by which that could be avoid-
ed. During this Emergency, it has
been known to everybody how the
industrialists have been behaving. 1
nced not go into all those things. The
President himself in his Address has
expressed his gratitude to the working

peaple, He is silent about the atti-
tude of the industrialists. I do not
think it was an omission. The way

in which they were utilising this
particular situation was very well ex-
plained here by a number of friends.
So, I am not going into it. But in-
stead of utilising these emergency
powers against those people who
have been actually going against the
interests of the country, what the
Government has done is to put the
Communist Party members in jail.

Now, much has been said about the
Vivian Bose Commission’s Report.
All those gentlemen are still out. No
action has been taken against them.
Not only that. It is very surprising
that another repori which may be
equally shocking when published
and which wag submitted to the Gov-
ernment some four or five years ago,
has not yet even been placed on the
Table of the House. 1 think that it
was in 1954 that two auditors were
appointed to look into the affairs of
two insurance companies run by the
Birlas, the New Asiatic and the Ruby
Insurance. It is said that a very
damaging report has been submitted
by those people who were entrusted
with the enquiry. The report was
submitted in 1959 or 60, Till now it
has not been published. I Dbelieve
that while we may have an occaslon
tc discuss the Vivian Bose Commis-
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sion’s Report regarding the Dalmia-
Jain concerns, the Government will
create opportunities to us whereby
we may be able to compare the deal-
ings of Birla Brothers also with those
ot Dalmias and Jains, so that we may
know who is better in the maitter of
looting and swindling. Then again
people were congratulating the
Finance Minister for his Gold Con-
trol Order. I shal]l just quote one or
two examples, It 1s reported, I do
not know, that a leading figure in the
Gold Board, a few months ago, while
he was coming back from Goa, was
arrested.

Sarr LALJI PENDSE: That wa#
about the Chairman himseld.

SErf M. N. GOVINDAN NAIR: I
do not know that, but he was arrested.
And for what? For smuggling gold,

Surt LALJI PENDSE: That iz the
reason why they have put him there.

SErt M. N, GOVINDAN NAIR: And
then he was released on the ground
that it was the driver and that he did
not know anything about it. May be,
but why should you put such suspic~
ious people there? That is the ques-~
tion.

Sari DAHYABHAI V.
(Gujarat): For their
ledge.

Sert M, N. GOVINDAN NAIR:
Then let me give another example, In
Bangalore the Central CLD., without
giving any information to the Madras
Government or the Mysore Govern-
ment, unearthed gold worth nearly
Rs. 35 lakhs, and currency notes worth
Rs. 50 lakhs from the house of a per-
son. The news appeared in one small
paper—Mysindia, and in no other
paper this news appeared. They
managed it, and today he is one of the
leading members of the Defence
Counci'! in Bangalore Maybe be-
cause he ig a Congressman.

PATEL
expert know-

Again my friend quoted the day
before yesterday an instance of sugar-
cornering. 'T'wo 'crores  of rupees
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worth of sugar was cornered. The
Government is not even willing to teu
us who that gentleman is.

Now when all the parties ungrudg-
ingly allowed the Defence of India
Act to be passed, we expected that the
Defence of India Rules would be ap-
plied for the furtherance of the actual
defence efforts. Instead of that all
these culprits are allowed to escape
and the Act is utilised only against the
Communists, My friend referred the
other day to the demand of a deposit
from g Communist weekly. Here is the
order and I place it on the Table of
the House.

Tae DEPUTY CHAIRMAN: What
did you say?

Surr M. N. GOVINDAN NAIR: I
referred to a Government order against
the ‘Tripurar Katha', I mean an order
against the printing press printing the
‘Iripuray Katha’ demanding a deposit
of Rs. 3,000.

Sert A, D. MANI: Will you please
read it?

Surt M. N. GOVINDAN NAIR:
order is this: .

“WHEREAS I am satisfied that in
the issue of ‘Tripurar Katha’ dated
the 13th January, 1963, the Janasi-
ksha Co-operative Printing Works
Ltd., Agartala, have printed and
published under the caption..... .
a prejudicial report intended or
likely to promote feelings of en-
mity ang hatred between different
classes of persons;

“AND WHEREAS the said Janasi-
ksha Co-operative Printing Works
Litd., Agartala, has been used for the
purpose of printing and publishing
the aforesaid prejudicial report;

“NOW, in exercise of the power
conferred by sub-rule (1)(F) of
Rule 45 of the Defence of India
Rules, 1862, T hereby direct the said
Janasiksha Co-operative Printing
Works, Limited, Agartala, to de-
posis Ra. 3,000 only as  security
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either in money or in Government
Securities within seven days from
the date of issue of thig order.”

And what ig the prejudicial report?
The report is this.

|
Seri BHUPESH GUPTA: The
report appeared in ‘Letters to the Edi-

tors’, ST i
SHRT M. N. GOVINDAN NAIR: The
Congress President of that place made
a speech wherein he attacked the tri-
bals. That was narrated here by my
friend the other day. And ip ¢he
‘letters to the editor’ column some-
body quoting the relevant portion of
the speech criticised it and wrote that

it was harmful, {

Sert A. D. MANI: How dare he
write against that Congress President.

Surr M. N. GOVINDAN NAIR:
‘That is another matter. The Congress
President ig not pulled up; on the
other hand, the press has been asked
to furnish a deposit of Rs. 3,000.

Tee DEPUTY CHAIRMAN: YTur
time is over, Mr. Nair; please wind
up. I

Serr M. N. GOVINDAN NAIR:
One thing more. Everybody connect-
ed with our national movement in
those days knows the name of Chandra
Singh Garhwali. In 1930 he was in the
military, and for refusing to shoot the
freedom-fighters he was court-mar-
shalled, and as far as the present de-
fence efforts are concerned, he was
speaking in the same meeting with
Mr. C. B, Gupta. But today he is in
jail. So see the way the Defence of
India Ruleg are being abused. You
cannot get a better example than this

N

Sarr JOSEPH MATHEN: Perhaps

he was led astray since.

Sgrr M. N. GOVINDAN NAIR:
Till very recently he was addressing
meetings with Mr. C. B, Gupta, |the
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Chief Minister of Uttar Pradesh, in
the matter of defence efforts.

THa DEPUTY CHAIRMAN: Please
wind up now.

Surr M. N. GOVINDAN NAIR:
Therefore I would request the Gov-
ernment to see that the emergency
powers are utilised not to persecute
people for political reasons.

Thank you.

SHR1 KRISHAN DUTT (Jammu and
Kashmir): Madam Deputy Chairman, 1
am happy to associate myself with the
Motion ot Thanks to the President for
the inspiring Address which he was
pleased to deliver to the Members of
the two Houses assembleg together on
the 18th of February, 1963.

Madam, the most important subject
which in my view requires the focus-
sed attention of this House and <he
country is that portion of the Address
wherein the President invites our
attention to the issue of Chinese ag-
gression, In paragraph 12 of the
Address the issue of Chinese aggres-
sion is mentioned, and it says:

“The issue of the Chinese ag-
gression has been, and is today, the
overriding issue before us and
everything else has to be considered
in that context. The freedom and
honour of a country must be given
the first place and, if a country can-
not defend them, then other mat-
ters lose significance. 'The nation's
activities have thus been concen-
trated on this basic issue.”

Madam, the whole country the entire
nation hag stood up like a man against
this aggression by our neighbouring
Communist Chinese nomads and 1in
this context I would request those of
us who have expressed the view that
since there is no fighting going on at
the mpment ywe should discontinue
this state of emergency to imagine the
consequences of such a step. I can-
not understand their way of thinking.
Is there any hon. Member here or any
man in the country who is bold enough
to guarantee that there will be no
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repetition of a similar aggression by
the Chinese Government? I am sure
nobody can give such a guarantee. I
ask: unless the Chinese aggression is
ended, how can we think of ending the
state of emergency? In the press hon.
Members must have read reports of
the Chinese troops concentating ac-
ross the Mac Mahon Line, They are
strengthening their defences across
the line of ‘“actual control”, as they
call it, in Ladakh. So we must re-
main prepared and alert lest the same
story should be repeated again at any
moment, Our defence efforts must
be carried on with greater vigour and
greater rapidity. I feel that thesense
of urgency and speed that we found
three months back has really relaxed.
That is not desirable. That is not goad
for the country, not good for our
defence. I would urge upon the Gov-
ernment and this honourable House
that we should speed up the tempo of
our defence preparednsss, our defence
effort. We should not relax, we
should not rest till we have reached a
point of preparedness where no ag-
gressor will think it profitable to cast
an evil eye on our sacred soil.

Moreover, Madam, the illegal oc-
cupation by China still continues and
in this state of affairs to talk of dis-
continuing the state of emergency I
cannot understand. I simply cannot
understand how such an idea can enter
the mind of any patriotic person in cur
country. Rather I would have expect-
ed that hon. Members should have
pressed for intensifying our efforts for
preparedness and intensifying the
activities which are connected with
the state of emergeney.

Next, Madam, I would also liks to
refer to the Indo-Pak, talks regarding
Kashmir and related matters that
are still in progress. The next meet-
ing ig going to be held at Calrutta
on the 12th March. I wish well to
the talks. I hope and pray that the
talks would succeed and the relations
between India and Pakistan would e
established on a permanent, friendly
and amicable basis, and the two coun-
tries would together march on the
path of peace and progresa and mutual
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help and goodwill. That is my hore
and prayer and I think every one in
this House shares with me these
sentiments.

With all that, Madam, I want to
place before this honourable House
and before the country certain basie
considerations which should be kept
in view while these talks are carried
on, The people of Jamrmu and
Kashmir mingled their destimes with
those of their Indian brethren by ae-
ceding to the Indian Union in the hope
and trust that their cherished ideal
and goal of secularism will be sate
and sound and remain in tact by thew
becoming part and parcel of the
Indian Union. That wag their basie
ideal and basic goal, the cherished
ideal of their life. Secularism is in
the blood of the Jammu and Kashmir
people. Therefore, I want to str:xe a
note of caution that when talks are
again initiated at Calcutta, this aspect
of the matter wi'l not be lost from
view. Pakistan must be made to un-
derstand that if she wants any pro-
gress to be made in these-talks, It
must concede the principle of secu-
larism. Secularism i the life-breath

of our Indian Republic, the life-
breath of our Constitution, and anry
tampering with this principle, any

relaxation of this principle, will have
and is bound to have very disasirous
and injurious consequences on the
Indian Republic and Indian freedom.
We will be opening the floodgates of
never-ending communal disputes,
never-ending communal demands if
we, at this critical juncture, show any
weakness on this principie.

Another matter of great importance,
which would be conducive to the suc-
cess of these talks and which must
form a prerequisite to the initiaticn
of any proposals in these talks ig that
before any talks can be carried on the
Government of Pakistan must put a
curb on its press and platform which
day in and day out indulges in the
most provocative propaganda of
hatred and contempt against India in
foreign countries and in its own
land. That is hardly an atmosphere
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which can be called conducive to the
successful end of these talks. If we
are serious to achieve any results out
of these talks, we must ask the Gov-
ernment of Pakistan to put an end to
the vituperative and abusive campiign
that is carried on daily through the
#0-called Azad Kashmir Radio. Those
of us who have ever heard the so-
calleq Azad Kashmir Radio broad-
casts will be simply shocked when we
hear from it mean attacks, most vuigar
and vituperative attacks on the vener-
able leader of our nation, on ithe
members of the Kashmir Government
and even our leader, Bakshi Ghulam
Mohammad. If this sort of propa-
ganda is to go on unhampered, I can-
not understand how we can enter iute
any talks with the leaders of Pakistan
on the Kashmir issue. I think we
should impress upon the leaders of
Pakistan that the only constructive ap-
proach, the only solid, stable and ever-
lasting basis for an amicable settle-
ment can be only when Pakistan con-
cedes to the principle of secularism,
to the principle of equal treatment to
all castes and classes of people in-
habiting the sub-continent. Then and
then alone the edifice of agreement and
friendliness and a permanent soluti~n
can be built upon that. So far, I
hope, our delegation has kept these
basic things in view and  brought
these things to the notice of the
Pakistan leaders in their talks and
hope they will continue to press the-e
points of view in those talks. One
other matter and I would have finish=
ed, Shri Chordia who preceded some
Members before me enumerated g long
list of certain commodities and 1iried
to show from facts and figures that we
have not succeeded in attaining the
targets that we had set bpefore ue in
the First and the Second Flans. As
I listened to the figures he gave and
the precentage he mentioned, I was
all along comparing the percentages
that were attained and the percentage
that was not attained and he did not
refer to the percentage that we had
succeeded in attaining the  targets.
Barring a very few items, in most of
the items I venture to say, we succeed-
od in attaining the targets nearly, in
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some 70 per cent, in some 80 per cent.
and in some even more.

Surt LALJI PENDSE:
name them?

Can yom

Surt KRISHAN DUTT: If the hon:
Member takes the same figures froni
the speech of Mr. Chordia and cal-
culates the percentage, then my asser-
tions will be proved but to ignore the
large percentage that we have attain-
ed and give prominance fo the smail
number of items and the small gper-
centage that we have failed to achicve
and then tg give a verdict that we have
failed in achieving the targets of ~ur

Plans is not fair and not just. I am
convinced that we have done very
well in our Plang and in the Third

Plan that we are stil] carrving on, we
hope that we will do better and in ths
sontext of the emergency, 1 hope the
activities of the nation end of the
Government will be accelerated in
the same measure in view of our
defence purposes, because to have full
defence preparedness is not possible
without adequate preparation on the
economic front.

With these words, I express mYy
gratitude to the President for the
Address which he has been pleased
to deliver. Thank you.

Sun1 B. D. KHOBARAGADE:
Madam, the President hag devoted
much of his speech to the Chinese
aggression and it is quite natural. As
mentioned by the President in  his
speech, the issue of the Chinese ag-
gression has been and is today the
overriding issue before us and every-
thing else has to be considered in that
context. But even though the Presi-
dent has given considerakle import-
ance to this issue, T am sorry to men-
tion that the President has not sug-
gested any positive line of action i
hig speech to carry out the firm re-
solution which wag passed by both the.
Houses of Parliament on 14th Novem-
ber to remove Chinese aggressors from
our sacred soil. The President has
also stated that the Chinese Govern-
ment has not so far accepted Lheg:,
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Co.ombo proposals. I am not sui-
prised. It was quite natural, We
expected that the Chinese Government
would never accept the Colombo pro-
posals. What I want to know is this.
What would be the reaction of the
Colombo Powers and what further
steps the Government of Inida
desire to take in this respect? Just
now, while speaking in this debate
Mr. Arora said that it is a sort ot
diplomatic victory for India as thu¢
Chinese Government has not accept-
ed the Colombo proposals, I fail to
understand what sort of diplomatic
victory it is, Because, we knew from
the very beginning that the Chinere
Government would never accept thesc
proposals. China wants to grab our
territory only. If at all we want to
-consider this to be some sort of a
diplomatic victory, it is essential at
least that the Colombo Powers should
condemn China who has not accepted
these proposals. Because the Chinese
Government has not rejected nor ac-
cepted these so far, merely ignoring
the proposals of the Colorabo Con-
ference is not a diplomatic victory.
The Chinese Government will continue
to ignore these proposals and ignore
this issue for a pretty long time kLe-
cause the Chinese Government ig in
possession of thousandg of miles of
our territory. In spite of the ascur-
ance given by the Chinese Government
or declarations made by *he Chinese
Government that China would accept
the proposals in principle, China is
trying to find out some excuses not to
accept the proposals. This is, in mv
opinion, a great affront to the Colombto
Conference and the Colombo Powers.
1f it is a great affront by China, what
attitude the Colombo Powers are 4o-
ing to take? Tf the Colombo Powers
condemn the Chinese Government out-
right, then only we can zay that there
is some diplomatic victory. Not until
then there will be any sort of diplo-
matic victory.

But even if the Colombo Powere
condemn the Chinese Government, are
we to be satisfleq with this diplomatic
victory alone? Perhaps Mr. Arora v~
some of his colleagues might be gatis-
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fied with this diplomatic victory., So
far as we are concerned, we can never
be satisfied unless and until the firm
resolution of both the Houses of
Parliament that we will never have
rest unless and until the Chinese ag-
gressors are removed from our sacred
soil, is carried out. Unless it is done,
we can never be satisfied however
great the diplomatic victory might be.
That is the fundamental issue. There-
fore it is very essential that we should
try to take steps to remove the Chinese
aggressor from our soil. It is very
essential that in this respect we should
continue to strengthen our defences.

An emergency has been proclaimed
in this country. When this emergency
was proclaimed, everybody expected
that this emergency would be utilised
to strengthen our defences, to streng-
then our military strength so  thLat
we can take effective steps to drive
out the Chinese aggressors from our
land. But what do we find now? No
doubt some efforts are being made to
strengthen our defences. We are ge*-
ting every day stronger and stronger
so far as the military strength is
concerned. But the question is, are
we utilising this emergency fully fir
this purpose alone? The answer to
this question must be given in the
negative, because during this emer-
gency, as has been expressed by so
many Members in this House, {1~
Congress Party has tried to create rifts
andg dissensions in the  opposition
parties and to have the upper hand.
Not only that, while the Congress
Party is trying to suppress the other
opposition parties, what do we find?
There is an ugly struggle between two
rival groups within the same Congress
Party, for supremacy and for domi-
nation, - ’

Serr N. SRI RAMA REDDY
{Mysore): Absurd.

Surr B. D. KHOBARAGADE:
Absurd? 1 can quote a number of in-
stances. What about Madhya Pradegh?

Surr V. M. CHORDIA: That
is absurd, not what you say.

fact
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Sert B. D. KHOBARAGADE: 1
see, thank you. Whether it is in the
District Congress Committees in
Maharashtra or State Congress Com-
mittees, there is this rivalry going on
and this rivarly is hampering the
progress of the defence efforts hecause
one Congress group tries to say it
should be associated with a particular
thing and another group says—no.
Therefore, there is this rivalry and
when that is the position, how can we
strengthen the defences? The rivalry
is for supremacy or domination of one
group of Congressmen over another
group of Congressmen. Madam, let us
compare the two situations. 1 mean
the situation some two or three months
bazk and the present situation. On
th + 20th October there was the massive
inwasion by China and then the whole
country rose as one nation. The clar-
ion call was given by the hon. Prime
Minister that we must sacrifice every-
thing to defend our land, and every
individual from Kashmir to XKanya-
kumari, supported the Prime Minister
ani his Government and said: “We
will sacrifice everything, we will give
you our money, our gold, our blood,
our lives, everything, for the defence
of our land.” We then experienced a
unity, integration and solidarity the
like of which we never noticed during
the last fifteen years of our indepen-
dence. But what is the position today
after these three months? The rolling
of the ball was started by Panditji
himself, By accepting the Colombo
proposals he created dissensions and
opposition in the country. Except the
Congress Party and a few other per-
sons, all were opposed to it, all the
opposition parties said that there was
danger in accepting the Colombo pro-
posals and so we should not accept
these proposals, But in spite of that,
in spite of the opposition and in spite
of the opinions expressed by well-in-
tentioned people, those Colombo pro-
posals were accepted and then these
dissensions started. Apart from that,
there are attempts made to run down
the opposition parties, Just now, this
morning also, I think, a reference was
made to it and our Communist friends
also referred to it. One Socialist Mem-
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ber of Parliament has been arrested
in Bihar. For what? Just because he
opposed and criticised certain policies
of the Congress. He was addressing
a meeting exhorting the people to con-
tribute everything that is possible for
them, towards the defence of the
country. While exhorting the people
to contribute everything possible, he
criticised certain actiong of the Con-
gress and so one M.P.—not an ordinary
citizen—was immediately arrested,
Thus this emergency is being utilis=d
to suppress Fundamental Rights, (o
suppress the freedom of speech, to sup-
press the opposition parties and to
have domination of one Congress
group over another Congress group.
May I ask the Government whether
such an attitude and such a policy
would help to strengthen the defence
of the country? Nobody says that
the emergency should not be continu-
ed. Just now an hon. Member from
the Congress benches said that the
opposition wanted the emergency to
be removed. We do not say that the
emergency should be removed. As
long as there is the danger and th-
threat of Chinese aggression we do
not say that the emergency should be
removed. But what we want is this.
The emergency should be utiliseg to
strengthen our defences and not for
wiping out the opposition parties or to
wipe out rival groups in Congress
whether it be the left group or the
right group, which is not in power.
Therefore, this emergency shoulg be
utilised for defence purposes only.

Only recently we learnt that tihe
Congress Party is also having internal
elections. What would be the effect
of such internal elections? Wil] there
not be these ugly rivalries coming
up again? Will not one group try to
dominate another group? Will not one
group try {o gain power and destroy
the other group? If such rivalries are
allowed to contiue, would it not affect
the morale of the people, Only g few
days ago the Election Commission an-
nounceq that they are going to have
bye-elections. What will be the effect
nf thosz elections on the morale of the
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Peupie? Un tne one hand the Cop-
&F»>s Party wiul be utuising this em-
€LE-ACy auy. Un tne other Dand Wiy
Wut Uy L0 suppress all otner poltl(gl
Paiues and 1 ey try 10 criticise the
boudles ol randit Nenru “nd hig Guy-
eroment, toey wil immedately be
aiicsled, a8 we have seen duriug {ne
last tew days. 5o wil taese eiccilaps
be free and falr In suca  an aumgg-
puere? Mr. A. U, waim suggested yig~
teruay taat excepi on the border argss
waere there 18 unmediate aanger of {he
Luuiese aggression, o & ovier Parts
toere snowwd not be any emergengy,
1 do not accept that proposal 1 woyjqg
suggest that if we are going o haye
tnese bye-elections, if we »vant to haye
free and fair bye-elections, then 1t ;5
essential that at least from the day the
elections are declared to the day
polling. the emergency provisigns
ahould be suspended and shoulq not be
app wable to that area, so that eve,
poli.cal party may have the freedom
of speech and freedom of action and
tae freedom to organise their election
campaign and propaganda. Only the,
can we say that there will be free an.
fair elections.

Madam, the oppositioa parties today
are giving thewr full co-operation to
tne Government and they are extend-
ung their helping hand to the Congrass
and to the Government so that gur
defences may be strengthened. Byg
unfortunately what do we find? Thc
Congress Party in its meeting yester-
day has passed a regolutirn direct;
every Congressman, every Congrege
worker, not to associate himself with or
take part in any function sponsored py
-ar connected with a communal or-
ganisation and other opposition particg
whose policies are different from or
apposed to the policies of the Congress,
Yesterday Mr, Sadig Ali trieg to ex-
plain this resolution and he sa’d that
Congressmen were only directed not to
attend or be present at or participate
in the meetings that are sponsored t,v
other political parties. T con under-
stand that, because if the Congress
Party sponsors a meeting, a Republj-
cvan party man will never like to par-
dcipate in that meeting. And it 5
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meeting is organised by the Repub-
Lican rarty, we wil not aliow any
Congressman even if he desires to do
§0, 10 parucipate i1n 1. We will not
aliow him to participate n 1t. but
that 1s not the purport of that resoiu-
tion. Because the resoiution specini-
cally ment.ons “sponsored by or con-
nected with”, Suppose tomorrow all
the opposition parties join handg and
organise a meeting for the purpose of
sirengthening our defences. 1 would
like to know from the Cong.
benches whether they would alicw
Congressmen to participate in such a
meeting or whether this resolution
would be shown to them aund they
would be directed not to participate
in such g meeting. From this resolu-
tion it ig clear that even if the opposi-
tion parties come together and jom
hands and organise a meeting or some
function for furtherance nf defence
effort then Congressmen will nrot be
allowed to participate in that function
or that meeting. That is the clear
meaning of that resolution,

Tur DEPUTY CHAIRMAN: You
have to wind up now.

Surt B. D. KHOBARAGADE: I
will take about five or ten minuies
more, Or if you wish I can continue
tomorrow.

Tue DEPUTY CHAIRMAN: Five

minutes? Take two minutes and wind
up.
5 p.M.

Surr B. D. KHOBARAGADE:

Therefore this Resolution of the Con-
gress Working Committee hag aifected
the morale of the people because
people began to think that we are
sacrificing  everything, giving our
blood and gold and it this is the at-
titude of the Congress Party, why
should we sacrifice our blood and
gold? Naturally there will be frustra=-
tion among the masses and when
there is frustration among the masses
because of the policies pursued by the
Congress Party it will not be possi-
ble for us to organise our defence
efforts on a strong basis.
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Madam, I would like to refer to one
or two problems only now., First I
would refer to the gold policy of the
Government. No doubt the object of
this policy is good but the question is
whether by pursuing this policy we
shall be able to achieve our objective.
From the experience of the past six
months we have known that the gold
policy of the Government has proved
a total failure. The hoarded gold,
as mentioned by Shri Ganga Sharan
Sinha yesterday, the big bricks of
gold are not coming out. It is only
the small golden ornaments of pea-
sants, of working classes, that are
coming out into the Defence Fund. I
want to know from the Government
where these golden bricks have dis-
appeared. A question was asked in
this House during the last session and
Mr, Morarji Desai could not reply as
to how much gold there was in the
couniry. He could not say how much
gold could be expected to be invested
in the gold bonds, Madam, instead
of bringing out the hoarded gold th.s
policy has ecreated numerous ather
problems., Morarjibhai wanted to
solve that problem. He could not
solve that problem but he has created
a number of other problems. Now
the middle class people are suffering.
As you know, Madam, the middle
class people or small businessmen do
not have enough capital with them.
The moment there is any difficulty,
the moment they need some money,
immediately they pawn their golden
ornaments, get some money and
carry on their business. Agan when
they get back some money, they get
their ornaments back, This is what is
happening. But because of this new
policy all this middle class people
will be put to trouble, and they will
not be able to cary on their business
effectively. And secondly, we have
created another problem, the problem
of unemployment. If not lakhs at least

thousands of goldsmiths have been
thrown out of the jobs, They are
thrown on the streets, As was men-

tioned  yesterday by some hon.

Member, somebody has taken up a

job as taxi driver, some as a rickshaw
|
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driver and so on. They are looking
for all sorts of jobs. In this respect
I would like to suggest this. Let thera
be some sort of ceiling on the possez-
sion of pure gold or ornaments, and
let that ceiling be liberal. Let it be
50 tolas or a hundred tolas for every
family; we do not mind. At this time
we have given them limitless golden
ornaments. If those people have any
golden ornaments at this moment, let
them have them but in future let us
say that no individual or no family can
be allowed to have pure gold or pure
golden ornaments beyond a certain
limit. Thereby we will be helping the
goldsmiths also who wil] be able to
prepare ornaments of pure gold, We
will also be helping the middle class
people who can purchase pure orna-
ments worth about a thousand rupees
or two thousand rupees which can be
utilised in times of difficulties. Let
the Government consider this sugges-
tion. If they want to impose some
sort of ce ling on the possession ct
golden ornaments, let the Govern-
ment do so but let Government give
the people liberty to purchase some
pure golden ornaments. And that
will solve the problem of the gold-
smiths.

Tae DEPUTY CHAIRMAN: You
have taken the five minutes that you

wanted,
|

Sart B. D, KHOBARAGADE: Few
minutes, Madam.

Tue DEPUTY CHAIRMAN: Please
wind up. You wanted only five
minutes and you have taken that
time.

SHrRr B. D, KHOBARAGADE: I only
want to refer to the problem of Hindi
language, The Socialist Member,
when he spoke today, said that the
regional language should be imme-
diately introduced. He also said 1 do
not know whether it is the official
policy of the Socialist Party—that
when the State Governments want 10
communicate with the Centre it does
not matter if the State Government
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communicates with the Central Gov-
ernment in the English language.

Sarr G, MURAHARI: Yes; quite

Sart B, D. KHOBARAGADE: If this
view is correct, then I think it will
mean that you are giving the Eng-
lish language an official place. It
will be the official language if it could
be used between the States and the
Centre. Is it the policy of the Sociu-
list Party?

SHrt G. MURAHARI: Yes; for non-
Hindi speaking States.

Serr B, D, KHOBARAGADE: It
meang that after 1965 also English
should be allowed to have the status
of official language; of associate lan-
guage, My own opinion in this res-
pect 18, the question of language is not
important; the question of national
unity and integrity is more important,
There is g considerable section of
people in India who want that English
should be continued for some time as
officia] language. Pandit Jawaharlal
Nehru could not resist this demand
and he had to give a promise at the
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meeting of the Congress parliamen-
tary group that a Bill will be intro-
duced immediately for extending the
time limit for English language At
this time of emergency when we are
facing Chinese aggression on our
frontiers if you want that there
should be solidar.ty and integrity of
the country, then we cannot but con-
tinue the use of English as official
language because the independence,
integrity and solidarity of the country
is much more important than the
Hindi policy or the language policy.
Therefore, Madam, I would say tha:
we should continue the English lan-
guage for some time,

In conclusion, Madam, I thank yot
very much for the time you gave mue
to speak on this occasion,

Tee DEPUTY CHAIRMAN: The
House stands adjourned till 11.00 a.m
on Monday.

. The House then adjournec
at geven minuteg past five of
the clock till eleven of the

g .y clock on Monday, the 25th
s February 1963.



